15.01 hrs.

Discussion and voting on the Demands for Grants Nos. 11 to 13 under the Ministry of Communications. (Concluded)

MR. CHAIRMAN : The House will now take up discussion and voting on Demands Nos. 11 to 13 relating to the
Ministry of Communications.

Hon. Members present in the House, who desire to move their cut motions, may send slips to the Table within 15
minutes indicating the serial numbers of cut motions they would like to move. Only those will be treated as moved.

Motion Moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the fourth column of the Order Paper, be granted to the President out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the
year ending the 315! day of March, 2001, in respect of the heads of demands entered in the second
column thereof, against Demands Nos.11, 12 and 13. "

* Moved with the recommendation of the President.
MR. CHAIRMAN: Now, we go on to the discussion. Shri Sontosh Mohan Dev e to invite the discussion.

SHRI SONTOSH MOHAN DEV (SILCHAR): Madam, at the outset, | would like to say that | feel happy to have the
opportunity to initiate the discussion on the Demands for Grants of the Ministry of Communications. | had the
opportunity to serve this Ministry for about two years. At the same time, | feel unhappy seeing the present state of
affairs in the Ministry of Communications.

If you go through the records, you will see that from the Twelfth to the Thirteenth Lok Sabha, first the charge was
under the hon. Prime Minister, then, it was under the charge of Sardar Buta Singh. After that, it was under the
charge of Shrimati Sushma Swaraj. Still after that, it was under Shri Jag Mohan with Shri Purkaystha as the
Minister of State. In the Thirtheenth Lok Sabha, fortunately, Shri Ram Vilas Paswan is still there with Shri Tapan
Sikdar as the Minister of State. | do not know whether, in the next reshuffle, Shri Paswan is going to the Agriculture
Ministry or anywhere else. But | would like to see that he is there.

The Telecom Policy, as envisaged in 1994, was going on. Before the Policy was implemented in 1997, it was
updated saying that the Telecom Policy of the Government would be postponed up to 2000. It was again postponed
up to 2002. The proper implementation could not be done for one reason or the other. In 1999, overnight, a new
Telecom Policy was introduced and that Policy said that the new Telecom Policy has to provide universal service to
all uncovered areas including the rural areas to achieve a teledensity of 7 per cent by 2005 and 15 per cent by
2010 to cover villages etc. | do not blame Shri Ram Vilas Paswan. He is a good friend of mine. He has just come to
the Ministry. What | am going to say is not against Shri Ram Vilas Paswan because he has inherited a legacy in this
Ministry.

When the country was fighting Kargil War and there was a caretaker Government, suddently it was heard that the
Telecom Policy vis-a-vis the licence that was given to the private sector had been changed and from the licence raj
the Government had decided to come to revenue sharing ratio. When it was done during the Kargil War -- a Group
of Ministers with the help of bureaucrats was doing it -- it was a caretaker Government. Such a decision should not
have been taken. Election was very near and after election it could have been taken. Not only that, but at that time
the Prime Minister of the country was inviting people of this country to contribute to the Kargil Fund. People
contributed generously.

Subsequent to that, this Government now has again withdrawn subsidy from various essential commodities
amounting to Rs.900 crore. What are those essential commodities? These are fertilizer, sugar, kerosene, etc. My
point is that there was a change from Licence Raj to the Revenue Raj, and as per the report of the Committee,
under the Chairmanship of Shri Somnath Chatterjee, which has been presented in this House, the Government
made a loss of Rs.2000 crore. Those who were in the private sector were given a go-by. No punishment was given.
Though initially six people were punished, again they have been brought. Under the new Policy no fresh tender
was called. Those people were supposed to fulfil such an agreement, pay certain licence fees. They could not do
that and the same group of industrialists or businessmen was given the scope of having the revenue sharing ratio.

How do they come to this revenue sharing ratio? Revenue sharing ratio was not done by DoT. One Government
organisation and one non-Government organisation were asked to do it. They did it and it was brought before the



Ministry. According to the evidence given by Shri Anil Kumar, Secretary of the DoT, he said ‘yes, we should have
brought 20 per cent of the revenue share but we agreed to 15 per cent.'

1508 hours (Dr. Raghuvansh Prasad Singh in the Chair)

Now it was reduced to 15 per cent. Nobody knows it; it is a mystery, how and why it was done? Even the Secretary
could not convince the Standing Committee on Telecommunications. Now, a private organisation says that this new
revenue sharing system will continue for twenty years. Previously, the licensing system was for ten years and the
total loss to the Exchequer will be Rs.1,54,000 crore. A PIL has been lodged in the Delhi High Court. They have
said that this is the biggest scandal of the millennium or rather after the Millennium, you can say.

As | said, | do not want to put the responsibility on Shri Paswan, | know him personally. But the basic thing is that
the change of Ministers frequently in a Ministry, which is so sensitive and which is going to serve the whole country
-- because the idea was to reach the rural areas with public telephone system -- was not in the interest of the
country.

Each of this private sector was authorised and was under obligation to play its part. While doing the urban areas,
as a social obligation, they have to do certain parts of the rural areas. Except two companies, nobody has
performed that obligation till today. | may be wrong. The figure may not be correct. It is subject to correction. | am
not quite certain but I am certain that what was supposed to be done by the private sector had not been done. This
is why one Kolkatta paper has written that this Department is by the private authorities, for the private authorities
and of the private authorities. It has been converted into a Ministry for a few rich people. It is not also spread
towards the whole section of the business community. They have built up a caucus in the Ministry. Maybe, Shri
Paswan is trying to break it. | do not know whether he will be successful or not. But the fact remains. If the
achievement that the country has made in software, C-DoT, technology, engineering and others ought to reach the
telecommunication service, it is high time now that the Government takes corrective steps.

This agreement with the private sector, which has been done very wrongly causing loss to the national exchequer,
should be scrapped. New tender should be called and new people should be selected. If those people who had
been given this earlier and who are guilty of not fulfilling their obligations of the licensing system and the premium to
be paid, come on competition, we have no objection. But we strongly object to the scandal that has come. Our
Leader of the Opposition has also mentioned today in her speech about this telecom scandal. | think the
Government will take some steps in this regard.

Secondly, there is another scheme called, Shankhyavahini or Shankhyabahini, whatever you say. Suddenly,
without inviting a global tender and keeping the DoT in dark, an agreement was signed by negotiation for
Shankhyavahini to give in the entire net operators some lines. A few NRIs belonging to Hyderabad have got some
vested interests in US based companies. | would not like to mention the individual names who are not present here
in this House. It is being told that somebody who does the remote control of this Government from somewhere is
interested in this particular scheme and he has rather more or less compelled the Government to accept this
scheme. Why are we worried about this? This is a scheme amounting to about Rs.1,300 crore. The Department of
Telecommunications will have to pay Rs.585 crore. The IUNET, USA will pay 49 per cent, that is, Rs.637 crore.
Theirs is a lion's share. They will have the control. The educational institutions will pay four per cent and the
Ministry of IT will pay two per cent. Eventually, the evaluation of equity of the DTS would be done by IUNET and
DTS will not have any say. The Department of Telecommunications has no say. The American partner will decide
the type of equipment that will be utilised. It is not by us. If a product of Rs.500 is bought for Rs.2,000, our
Government has to swallow it. This is the resolution and this is the decision.

Hence, this is yet another scandal. | am sure, Shri Ram Vilas Paswan is not happy about it. He has done many
good things in the Railways. | would humbly request him to kindly go through it very very seriously and go deep into
it. If he is satisfied with whatever he sees, he should say, yes, he is satisfied on behalf of his party. But our
information is that it is not doing properly. TRAlI was formed by the previous Government. First there was a hitch
amongst them. When Shri Paswan became the Minister, if | remember right, he went and visited the TRAI and said,
he would try to solve the problem. What happened subsequently? A new body has been formed. The previous body
has gone. There is nothing wrong in that. | do not know today's position, | know the position five days before. TRAI
had not been completed. The members were not in position. TRAI also, in their wisdom, has decided that in three
phases, STD and ISD call charges will be reduced. They kept quiet on what will be the local call charges. Two of
the Secretaries, who have served this Department, met me yesterday. They do not want their names to be
mentioned. They said, if the tariff, with this idea, is gradually reduced, by 2003, the Department of
Telecommunications will be on red because in the current year, DoT has got a surplus of Rs.9,000 crore against
the estimated Rs.11,000 crore. Their surplus has come down in comparison to their requirement of Rs.38,280 crore
per year to achieve the target of 1999, according to the National Telecom Policy. Now you are not dependent on
Budget, you are depending on your own revenue income. You can say for argument that the New Telecom Policy,



1994 was formulated by our Government and not by you. We agree. We also agree that during that time, one of the
Ministers did some mischief. The House was paralysed by Shri Ram Vilas Paswan and others for 21 days. Now he
is a friend of yours. He has been accepted by you. He has a big say in the Himachal Government. There is nothing
wrong in that. In politics, everything happens. But the fact remains that from licence raj it has gone to revenue raj
and from revenue raj it has gone to licence raj. Why this is being done? Why are you not transparent? Why did you
not wait for the Parliament to be there? What was the need for having an Ordinance in January to form this TRAI
when the Session was to start in February? These are the questions on which we would like to get the answers
from the hon. Minister.

Village telephone system has improved - | would not say it has deteriorated - but it needs further improvement. | saw
just now a paper cutting. Shri Ram Vilas Paswan has said somewhere in Kolkata that by 2002, everybody will get
telephone. | was also a Minister. | used to come and stand here. Some officials used to brief me and | used to say
that all the hexagon of the country will be covered by 1995-96. But it never happened. It is good to have ambitious
things. They must try to do it. They are now in a position to use optical fibre which was also started during our time.
| had to face the wrath of this House when optical fibre was first given to Madhya Pradesh.

Subsequently it was given to U.P. where it was needed.

Hon. Minister, Shri Tapan Sikdar is here. You belong to the eastern India. There was a Minister from that area
previously. He defeated me and | was not an M.P. Now | defeated him and he is not an M.P. at present. | have
authenticated here a paper duly signed by me. In that paper, there is some allegation of some work done during his
time in my constituency. | told you many a time to come and visit and see for yourself. | told Shri Ram Vilas Paswan
also to look at it. Thanks to him — though you refused — some changes in the staff have been made and you lay
cable , it has to go down below certain depth. If you do not go to certain depth, it will be a problem. Your Calcutta is
the highest victim. Water seepage is there. The cables must be proper. The cables must come from the appropriate
quarters. That has not come. Contracts were not given to the registered contractors. Some people have overnight
become contractors. That man has bought property in Calcutta, Delhi and other places. | will give it to you. | have
signed it. | want an enquiry into it. Why do | want an enquiry? It is because of the fact that we are in the border area.
All the plans and programmes that were done during our time have now been implemented. | was a Minister in the
Department of Tourism, Ministry of Home Affairs and Ministry of Defence. Whichever Department that | left, | talked
to the officials. They were very amiable. | do not know what happened to your officers in this Ministry. After | left |
stopped talking to them. | talk to some of them if | meet them at the airport or somewhere else. | tell them something
and they laugh to each other. One officer says something to the other. We the Members of Parliament will some
time become Members on that side and Ministers also. The officers should know how to behave.

The report of the Standing Committee is a very revealing one. | do not want to go all through this because | know
that you have got the habit of studying things and you must have come to the House after going through it. You
must have seen what they have said. Even Shri Somnath Chatterjee was telling me that it was not because of Shri
Ram Vilas Paswan. Whatever happened, had happened in the past.

Hence, my request to you is that without going into the details, please have a re-think of your revenue-sharing
policy. The policy may be there; but you have to see whether the amount fixed or the ratio fixed are correct or not.
That needs to be seen. | understand that there is an effort to have some more private parties to come and to have
some share.

| will say that your MTNL — in spite of everything else of your Department — has done a good job. We should
encourage it. There should be quite a distance between the private and the Government, that is the Department of
Telecommunications or Telecommunication Services. It should not completely overnight go to the private parties.
This is why people say that "this is a Government of the Private parties; for the Private parties and by the Private
parties". That slug should be removed from our Department.

Now, coming to the Department of Posts, this is one of the best services that the people get from us. In the rural
programmes, the post offices, postal facilities, E.D. services, National Saving Certificates etc. are the services
which a villageman looks for. As a Minister or a Member of Parliament if you can give a village one post office they
are very happy.

Now, | understand from your report that your Department has prepared a scheme for opening more post offices in
rural areas and for having more E.D. post offices in the villages; but the Ministry of Finance has not given the
money.

Through this forum, on behalf of all Members of Parliament, without any ism, | shall request the Finance Ministry to
provide necessary funds to the Ministry of Posts so that they can start these services in the rural areas.



Today, the system of money order in certain areas has become a source of corruption for the postal officers. When
| was the Minister, the then Prime Minister Shri P.\. Narasimha Rao went to Bihar. There was a complaint. | went to

the particular post office and saw that the Post Master was paying the village people their money by instalments.
Everyday, he was getting more than Rs. 500 or Rs. 600 and as a moneylender, he was telling the village people
TER O A BIg ATeH! $UU o A, AR U W6 &1, 99 gre siovd @ o ol And religiously, he was to pay everybody. He had
a big sum at his disposal. There was no inspection. Some people complained and so, | went there. It may be there
in other parts of the country also. The menace has started in the country.

The courier services started from our times and to counter it, the Department started Speed Post Service. This
service started very well. There was a clause that from one point to the other, you have to deliver the parcel within
so much time and if you do not deliver, you have to return the money. But what happens now? The courier services
are growing and growing. In every corner of a big town, there will be a courier service. But why is the Government-
run Speed Post service not improving? | do not know. We have to look into it. Why can we not give good service? If
a private courier service can provide good service, why can we not? | have been told that if you give a parcel at the
airport, at certain sensitive airports, unless it is kept for 48 hours, it cannot be sent whereas what do the private
couriers do? They send it through a passenger with a suitcase and say that you take it to Kolkatta and post it from
there. Our Postal Department being a Government Department cannot do it, but we must take corrective steps
regarding checking of parcels and other things.

Now, | come to accommodation. When | was the Minister, | travelled to many areas. | went to Kolkatta GPO. There
was a complaint that sorting takes a lot of time. The Union Leader took me around the post office and intentionally
kicked a packet. It went from one place to another at a distance of 10 feet. | asked him to bring it here, but he said ;
‘No'. This is International Air Service Centre sorting and this kick of mine has taken it from Germany to Australia.
This is the space where | am doing all sorting for foreign air mail and foreign service and there is lack of space.’
Now, Union Leaders are telling that it started well, but it has been stalled suddenly. | do not know ‘why'. The
facilities must be given to the workers to do work in a hygienic atmosphere and in a comfortable way.

Another Memorandum is given to us by postal RMS Service people saying that after retirement, all Central
Government employees, even their counterparts in the telecommunications, also get medical benefit, but the RMS
and Postal Department employees do not get any medical benefit after retirement. If this is a fact, this is not proper.
If the employees of their sister organisation get medical benefit after retirement, why must not the employees of
other Departments?

There are many more points which | do not want to ask. | would only request Shri Ram Vilas Paswan that during my
time, the North-Eastern region was one Circle.

In Assam, | have created both Postal and Telecommunication Circles separately. At that time, it was also felt that
other North-Eastern States should also get separate circles because the population has gone up, and also the
quantum of mail and other things have also gone up. A large number of people are using these postal services. My
friend, Shri Sangtam, will speak about other North-Eastern States. | just want to say that North-Eastern States
depend very much on your telecommunication as well as postal services. What is happening is that if a man dies
today, his shraddh is performed after 11 days, but we get the letter from Silchar only after 15 days. When it
happened during my tenure, | showed it to the officer and said, "This is how your service is". It is happening even
now. So, the service has to be improved. It may be due to lack of facilities or air service. When something has to be
sent by air, people used to calculate the costs and say, "This much is our loss".

Mr. Minister, you have improved the railway movement and other facilities in the North-Eastern region because you
have got a soft-corner for it. If you conduct a study to find out how much money you would be losing by sending
mail by air from North-Eastern region to other parts of the country, then you would find that it would not be much. As
long as | was the Minister, it continued. Now, it has been stopped. | do not know whether it will start again. The
point is that the mail has to be sent by air and not by road.

| do not want to take much time. Since you are there, | am confident that the situation will change, that is, not only in
respect of service, but also in terms of honesty and integrity of the Department.

With these words, | conclude. | thank you for giving me this opportunity.

With your permission, Sir, | beg to lay on the Table an authenticated copy of the journal "Dhristibongi”.
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"The Committee finds that out of 670 Panchayat Sanchar Seva Kendras set up
during the Eighth Plan, 613 are functioning, while 57 PSSKs had to be closed down
due to negligible transaction of postal stamps and stationery by "the agents there. "
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SHRI RUPCHAND PAL (HOOGLY): Mr. Chairman, Sir, | would refrain from going into the nitty-gritty of several
provisions of the Demands for Grants of the Ministry of Communications. Rather, at the outset, | shall try to make
some observations with regard to policy initiatives. During the Congress regime Telecom Policy 1994 was
introduced. One of the objectives of that policy was telephone for all. But if we have a look at the rural scenario, we
find that half of the villages of India are yet to get telephone connections. The energetic Minister who was earlier
the Railway Minister has assured that by 2002 all the villages, particularly the panchayats, will be extended



telephone connections. | wish him all success. But | have grave doubts.

We have already got some indications as to how the TRAI is going to function. The TRAI is sought to be taken
away from the purview of the scrutiny of the C&AG, just because the C&AG has made some scathing remarks
about the misdeeds, in the form of overseas allowances, by the TRAI officials.

India is being praised for having nearly 40 per cent of the technocrats in the Silicon Valley. Many countries like
Germany, the U.K. and the U.S. have complimented India for its success in the IT sector. But we are ignoring our
own technology and we are ignoring our own technocrats. The TRAI does not consist of any technocrats. Prof.
Jhunjhunwalla of IIT, Chennai, has come out with a cheaper version of the wireless in the local loop technology. But
the Ministry of Communications has not given clearance to it. Qualcom, a US company and Daffault, a French
company are having collaborations with our IITs. In such a circuitous way, foreign technology is being brought into
our country, while the indigenous technology is being ignored. The Government has not been able to fulfil its
assurance because of its preference to serve the richer sections through the cellular phone to providing basic
telephone services to the rural people.

Although, the Minister has gone ahead saying that in this age of information technology revolution, digital
revolution, it is the Internet service that counts. This is when the basic service is not available. We all know about
the scam involved in MARR technology, versions 1 and 2. We know how the Sukh Ram syndrome is continuing.

The Telecom reform has been described as synonymous with scam. Once in the places of worship, crore of
Rupees were found, behind the DoT, sometimes inside the pillow and the same syndrome is continuing. | am
constrained to make this observation that people associated with the highest office in this country are pulling the
string. What has the former Chief of the State Bank of India to do about Telecom? What has the former Chief of the
CBDT to do about Telecom? | would like to give only one example because of constraint of time. It has happened
very recently.

MTNL a profit-making public sector undertaking has been asked by the Income Tax Department to pay Rs.209
crore as income tax. They contested saying, it is the licence fee and it should be considered as revenue
expenditure. There is a Committee of Dispute Settlement which goes into the matter whenever there is a dispute
between the Government and the public sector undertaking. They have not given any verdict. The MTNL
approached the Chief of CBDT, the same person who has now been taken as a Member of TRAI. He retired on
315t March. It has never happened in this country. How much of an undertaking of the stature of MTNL will be
disinvested will be decided by the Government. Everything will be controlled by this Government. Even after that,
they are making profit. On 29th and 30 March, all the bank accounts of MTNL were frozen. It has never happened
in free India. It only indicates the bias attitude of TRAIL Now, TRAI is not regulating the function but it is only serving
the interests of those private operators who are out to exploit the situation, who have deliberately not paid their due
licence fee. They said that they had made wrong projections. Who told them to make wrong projections? They said
that they had expected more than what they could reach. Who told you to do that? Suddenly, very rich muilti
national company who is operating from behind the scene became poor.

| charge this Government, particularly the highest office in this country, that they are involved in this scam and by
the process of revenue sharing the country has lost not less than Rs.2,000 crore. This has come out not only in the
newspapers but it is the unanimous report of the Standing Committee. The Committee is not aware as to what were
the considerations which persuaded the Department to agree to change over to the revenue sharing regime and
how the national interest has been subserved by such migration, especially when even now there is hardly any
implementation by the private operators. Was there any proper study made? Has anyone gone into that? The
Minister owes it to the House to tell how the calculation of 15 per cent was made. Better than paying the licence
fee, it switched over to the revenue sharing regime. What was the loss suffered by the Government? Here is a
unanimous report of the Standing Committee.

16.00 hrs.
It says:

"The switch over has cost the exchequer more than Rs.2000 crore. There is no justification of the change
over in view of the loss of revenue to the Department and the uncertainties still prevailing in the
participation and performance of the private operators."

So, opening up has not helped.

About the quality, they said it would be the world-class quality. They promised it in the Telecom Policy. Their world-
class telecom quality is that wherever telecom had been working are no longer working now. This is the world-class
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Out of 21 telecom circles, for 11 circles no parties have been finalised even today for basic telecom services. Mr.
Minister may please note this. You want to go where there is more profit. You want to be an Information Technology
super power. | would say that internet service is dependent on good quality, adequate telecom services, adequate
power supply and many more things. When you have failed even at the basic telecom service level, how are you
promising such high things as internet service?

| do not know why the Telecommunication Ministry is still continuing. Because it was said in the Telecom Policy:

"Create a modern and efficient telecommunication infrastructure, taking into account the convergence of
IT, Media, Telecom, Consumer Electronics and thereby propel India into becoming an IT super power. "

Shri Arun Jaitley is going his own way in the Information and Broadcasting Ministry. IT is the job of somebody else.
You are following the directions of the PMO. You say ‘what can | do; PMO has decided it; the Communications
Minister is following the IT directives'. So, there is no convergence.

In the States, so many times you are quoting Bill Clinton saying that US has said this regarding the Silicon Valley;
our own boys and girls are doing it. Such is the praise. Is there only one authority? There is no such thing. What the
Information Technology Department says, the Communications Ministry ignores. What the Communications Ministry
says, the Information and Broadcasting Ministry has nothing to do with. Therefore, there is no coordination among
them. There is only one authority and they are all subservient to that - some influential and important people
associated with the highest office; a former bureaucrat and his associates, some people in the Telecom and SBI
Chief. There is no technocrat.

There are so many very successful technocrats. Mr. Sam Pitroda had been brought here. Yes, he is there and he
continues to do a lot. We might have basic differences with him on many things. But we agree that this NRI has
tried to contribute in the C-DoT technology. What are you doing with this technology? In one reply the Minister has
said that there is a Committee headed by Shri Tapan Sikdar. He says that some new technologies have been
identified. We can identify technologies in other countries. We know that in UK, the telecom revolution was brought
about by an Indian lady.

You know how Indians are contributing, the NRIs are contributing to the development of various countries
throughout the world. Mr. Minister, you say that we shall identify the indigenous technology whereas in respect of
the Local Loop technology, Dr. Jhunjhunwala was ready to offer it at one-third of the international cost. Why have
you not given the frequency spectrum clearance till today? We find that one American Company, the Analogue
Devices of the U.S. has already made an arrangement with Dr. Jhunjhunwala of IIT, Chennai to develop the WILL
technology which will be marketed by the Analogue Devices. You are saying that you are identifying it. You are
going through the circuitous way, through the IIT to Qualcom and Daffaut. You are ignoring our own technology. |
do not know what this Committee is doing. | was thinking of using a very harsh word but | should not do it. | am
refraining from it. There is enough potential in our country. | would request you to just use this technology. | am
giving you two examples.

The Indian Telephone Industries is one of the best companies in the world. | have myself visited the unit in different
capacities. They say that they are the world-class instrument makers. They made profits. What are we doing? Are
you helping them? No.

Then, there is the Hindustan Cables Limited which was considered as a deemed subsidiary of DoT. What have you
done about that? It was making profits. You are giving all the tenders, orders and everything to others who are
having our own products. Our own people are being taken away.

Very briefly, let me make a reference to one thing. Once | had visited a very important C.DoT unit. There, | heard
that the foreign multinational companies were poaching within our own area, our own technocrats. While our
companies are making some ordinary claims, they are being ignored. Their technology was ignored. Their services
were ignored. Our own people were weaned away by the Telecom majors who are out to just exploit the Indian
market. These issues have all been referred to in the Standing Committee Report.



A scam has come up with regard to the Sankhya Vahini Project. The Minister may say that he did not agree to it in
the Cabinet meeting. He might say that he did not know what happened in the Cabinet and he was not supposed to
know about it. What has come out in the latest India Today? They have come out with all the commentaries about
Andhra Pradesh Chief Minister's special interest. It is stated that he has written to the Prime Minister saying that it
should be implemented without any further delay. Who cleared it? How was it cleared? Was there any bidding?
What is the sort of technology that is offered? Does it in any way affect our security? Have these questions been
raised by the CPM, the Congress or by any other Opposition Party? No. It is the RSS Chief who publicly says this.
What does he say? The RSS Chief says that the Sankhya Vahini project is a serious threat to our national
security....(Interruptions) Mr. Minister, it might have gone beyond your notice. It is being said by a very important
journalist and | quote:

"In fact, the Sankhya Vahini project has an unsavoury smell to it. One of the brains associated with the
overseas component of the project is known to have links with the Department of Defence (DoD) of the
US Government. He had offered to do a similar project for DARPA, an arm of the Pentagon, set up in the
70s to counter Soviet threats to US networks. Pentagon may well be interested, but since the entity
concerned was largely untested in the field of high speed data networks, the project failed to take off. The
third world has always been a good testing ground for fledgling entrepreneurs, and India is no exception.

"With the Sankhya Vahini project paid for by the Indian tax payer, this entity was preparing the ground to
make it an experiment of sorts. If it succeeded, the Pentagon would be the beneficiary. If it did not, what
the hell, it's only a bunch of Third worlders. This explains why Thengadi screamed national security!"

Sir, who is this Raj Reddy? How could he come into the picture? Who completed the transaction without any norm,
without any bidding? Why is this pressure by the Chief Minister of Andhra Pradesh? It was a part of the
recommendation of the Task Force. This was the technology that the Pentagon tried to use against the Soviet
Union. They failed and this is the experiment they want to do in India. You do not listen to us, but listen to your
mentors, the RSS Chief, the RSS Advisors. They are saying that our national security is in jeopardy.

Sir, the Standing Committee on Communications has also made this observation. The unanimous report of the
Standing Committee has expressed its surprise over the provision of a sum of Rs.94.26 crore in the Budget
Estimates for 2000-01 for Rs.1,300 crore joint venture project, Sankhya Vahini with the IU Net of Carnegie Milan
University. The company has not yet taken shape and no legal requirements have been met, but the agreement
was completed. Have you ever heard of an agreement being signed even before the company was born? The
company was set up only after the agreement has been completed. You are doing such nice things in your Ministry
of Communications!

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): This is the transparency of the NDA Government and their Agenda
for National Governance.

SHRI RUPCHAND PAL : That is true.
Sir, the Standing Committee, in its report, says:

"It appears to the Committee that the technology was selected amongst many similar technologies and a
particular concern was chosen to be a partner of DTS without any evaluation of the merits of one of the
similar technologies and of also other possible partners. The Committee strongly recommend that the
matter should be looked into in depth. It concerns our national security and fullest disclosure should be
made as to why a particular technology has been selected without following the usual procedure and why
DTS was kept out of the process of evaluation."

Who did it? The Prime Minister's Office determines everything, even though there is a Communications Minister.
Even if he does not agree to certain things, the hon. Minister belonging to the same party will have to go. These
things have taken place and the telecom scandal in the Indian situation has taken such dimensions that any right
thinking citizen of this country cannot remain silent, because extra-constitutional powers are influencing the Prime
Minister's Office, they are influencing the tender process and our potential to grow has been curtailed.

Sir, as you are aware, the information technology is very important in this age. Even one per cent increase in
telecom density may lead to 13 per cent increase in GDP. In Germany, in less than three years, 300 per cent
growth had taken place by using Wireless in Local Loop technology, which our scientist, Dr. Jhunjhunwala can
provide at one-third of the international price. What has happened in Argentina? In less than two years, they have



covered more areas by using this technology. Our scientists can do wonders. The United Kingdom is looking at us,
the United States of America is looking at us and Germany, after a long time, has said that the Green Cards would
be given to the Indian scientists, to the Indian software experts.

So, this Government is ruining the potential. This Government is hand in glove with the private operators. This
Government is not following the correct path. In the name of New Telecom P olicy, they are ruining the potential.
They are ruining the growth of this country. | oppose the Demands for Grants. | hope that the Minister will reply to
the points | have raised during the course of my speech.
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SHRI KA. SANGTAM (NAGALAND): Mr. Speaker, Sir, | would like to thank you for giving me this opportunity to
speak on the Demands for Grants of the Ministry of Communications. The earlier speakers have spoken a lot about
the various policies and tie-ups with multinationals regarding telecommunications. | would just like to bring to the
attention of the hon. Minister that in this 215! century, there has been a lot of improvement in the telecom sector.
Technologies have been upgraded and all the countries of the world seem to have come closer to one another.

1631 hours (Shri P.H. Pandiyan in the Chair)

In this country also, because of the improvement and upgradation of the technology, all the States seem to have
come closer to one another. But | would like to mention here that telecommunications system in the North-East still
seems to be lagging behind and the teledensity today, which is 2.20 for the country as a whole, is only 0.92 for the
North-East region, which is very very negligible. | think, if you compare the population and the area, the North-East
region has still got a long way to go, as compared to the rest of the country. | would just like to quote one or two
lines from the Tenth Report of the Standing Committee on Communications. It says:

"The Telecom Policy 1994 had aimed at providing telephone on demand and also covering all the villages
in the country with at least one Village Public Telephone by 1997. Subsequently the target date was
postponed to 2000 AD and again to 2002 AD. "

Further it says:

"Some of the more important objectives of the New Telecom Policy 1999 have been to provide universal
service to all uncovered areas, including rural areas, to achieve a teledensity of seven per cent by 2005
and 15 per cent by 2010, to cover all villages by 2002."

Then, | would like to read out another few lines regarding North-East:

"The Committee is highly concerned to note that for the North-East region, the target set for VPTs for the
year 1999-2000 was 5000 whereas the achievement up to 29.2.2000 has been only 731."

| think if you look at these figures, there are some very very important aspects which the Ministry of
Communications has to look into very carefully. | commit and admit that there has been some disturbance. There is
no doubt about that. But taking into consideration that in a State like Nagaland, ever since the telecommunications
came to being, out of three posts of SDOs, there is not a single SDO till today; out of 15 sanctioned posts of STEs,
only six STEs are there; and out of 33 posts of JTOs, only 19 are in position. With regard to the General Manager's
post, which was created in the month of June last year, the officer is yet to report to the post. Till today he has not
come to report. Looking at this very picture, | think whichever officer has to be posted, should be posted
immediately. The General Manager, who is a responsible officer and who is supposed to be giving orders and
looking to the various projects, should also be posted immediately. Right from the beginning, there has been only
one Chief General Manager posted in Shillong and he has to cover six States in the North-East, namely, Mizoram,
Tripura, Arunachal Pradesh, Manipur, Nagaland and Meghalaya. As one of the speakers from my party said earlier
- he was a Union Minister also — the area was bifurcated and they created one Chief General Manager's post for
Assam also.

The Chief General Manager who is stationed in Shillong has to cover wide areas of six States. These States are
small States but they are equivalent to any other State in categorywise these North East States are equivalent to
bigger States like Gujarat, Maharashtra, U.P., Bihar and so on. The distance to be covered by this Chief General



Manager from one end to the other end is more than five to six hundred kilometres. Considering the difficult terrain, |
think there needs to be another post of Chief General Manager created for which we can give the nomenclature as
Chief General Manager, North-East-1 who will have the headquarters, as before, at Shillong and will look after
Mizoram, Tripura and Meghalaya. The second Chief General Manager can look after the States of Nagaland,
Manipur and Arunachal Pradesh. His headquarters can be kept at Dimapur as Arunachal Pradesh happens to be
on the north of Nagaland and Manipur happens to be on the south of Nagaland.

Shillong, being the old Capital of Assam and Meghalaya, and sometimes we call the Capital of the North-East also,
can still continue to look after Mizoram, Tripura and Meghalaya. That way, whatever we have just read out we can
achieve it. Otherwise we cannot achieve the target. Otherwise, it will just remain a dream. It is because till today the
Chief General Manager is not able to cover, in one year, some of the States which are under him. This is a very
pathetic state of affairs there.

| am talking only about one aspect of one State. There are other States like Mizoram, Arunachal Pradesh etc. where
the road communication is so bad that some officers have to travel for days together to reach a particular spot.

Therefore, | think, we should now look back to this kind of problems which are faced by the Department. We are
now talking about the Internet, Video conferencing, E-Mail etc. It seems that we do not have such infrastructure in
the North-East. Whatever we are now using is taken from Kolkatta through Guwahati. If one is fortunate to browse
in the Internet, it takes three to four hours! It is wastage of a lot of time. The channels are very very few. Therefore,
| would request the Minister that when they have so much of money in the non-lapsable ten per cent North East
package of the Prime Minister, | think that money could be utilsied to put up one antenna to tap the Internet service
through the satellite and give that exclusive swrvice for the entire North-East.

There are few other things which | would like to also point out. Many of the officers who are serving in the North-
East, do not have proper accommodation and do not have proper quarters. Sometimes the buildings are not
available. Sometimes the exchanges are put up in the rented buildings. | think that with this non-lapsable fund that
we have, we should be able to construct more buildings for the staff as well as for the exchanges.

There are a few cases of very serious matters of malpractice which have been brought to the attention of some of
the M.Ps. | believe that some M.Ps. have already drawn the attention of the Ministry to this aspect that there is an
exchange near Moran in Dibrugarh district, Assam where some of the telecommunication officials are involved in
getting connection from even Mumbai, Kolkatta etc. to put to ISD. | think that matter has come to your notice and
therefore, a proper enquiry should be held. Crores and crores of rupees have been lost. It is a very serious breach
of rules. This is a grave concern which the Government should look into very seriously.

There are other aspects also which | want to tell you concerning the six other States. Assam also has an important
part to play. Most of our transactions and business are through Assam — whether it is Mizoram, Manipur, Nagaland,
Arunachal Pradesh, Tripura and Meghalaya for that matter. So, the telecommunication facilities in Assam need to
be backed up properly.

Then, we have the international trade centres which have been now earmarked in various places in Manipur,
Nagaland and Meghalaya. These will play a very important role in the near future. Unless we take proper measure
right from the beginning, people from across the border like from Myanmar, Bangladesh etc. would not be interested
to come because today most of the business is done through telecommunications system and the present system
that we have may not suit their taste

Therefore, | would like to make a suggestion that places like in Manipur where we have the very important trade
centre should be well- developed. Recently we have three trade centres opened in Nagaland at Pongro, Pangscha
and one other centre which is near the border, at Longwa.

| think, these telephone exchanges should be immediately installed to give a boost to the international trade centres
because we have a lot of potential just across the international border. They can bring in teak, they can bring in
precious stones and for that, they need international connectivity. Unless you provide telephone connections, there
is no point in having these international trade centres.

Coming back to our Postal Department, the postal services actually came even before Independence in the North-
East. Today, a lot of improvement has been made but much has to be done because most of the buildings, in
remote places in Arunachal Pradesh, Manipur, Nagaland and Meghalaya are rented buildings and we do not have
the buildings which are owned by the Department.

| am told that last year, there was a surrender of Rs. 3 crore from the Prime Minister's ten per cent non-lapsable
fund. I think, the money which has been kept for such North-East projects can be utilised. Not only that, we can also
go in for motor van which carries mail and it will enable mail to reach from one to another faster. There are a lot of



places where this needs to be done but they have not been covered so far. In Nagaland, recently the motor van
was introduced, but there are interior places like Kiphire, Mon, Tuensung,Wokha, Zunehboto and Tenning which
are not accessible and the letter which is posted from Delhi takes nearly two to three weeks to reach. If the
Department can introduce these motor vans, it will shorten the time and the mails can be delivered within one week
and people can receive their letters and parcels in time.

Another aspect is of computerisation. Many parents, who have their children studying all over the country, send
money orders to them from home to the place of study and it takes their children months together to get the amount.
So, if computers can be put into these post offices, the EMS can be introduced and money can be delivered within
the shortest possible time.

The same thing goes to our postal service regarding the officers posted there. They are working very hard, but
since they have an office in Shillong, it is very difficult for the Chief Post Master General to visit all over the six
States. Therefore, | would suggest that one more office of Chief Post Master General be opened in Dimapur to
cover Manipur, Arunachal Pradesh and Nagaland.

Then, it is very sad that during the tenure of Shrimati Sushma Swaraj as the Minister of Communications, the post
of the Chief General Manager was transferred to Delhi to accommodate somebody at Delhi and the incumbent has
not been posted back till date. Instead of upgrading it and opening more post offices, it seems that the leaders in
Delhi seem converging to Delhi. Even if someone wants to accommodate somebody in Delhi, the post should not
have been brought to Delhi. So, | think, this is a very serious matter and | would like the hon. Minister to look into it.

SHRI RAM VILAS PASWAN: From which place has the post of Chief General Manager been brought?
SHRI K.A. SANGTAM: It has been brought from Shillong to Delhi.

SHRI RAM VILAS PASWAN : The orders regarding the post of CGM have been issued.

SHRI K.A. SANGTAM : But that was there earlier before you assumed office.

SHRI RAM VILAS PASWAN: Your first point is that you want one post of CGM in Nagaland.

SHRI K.A. SANGTAM: Yes.

SHRI RAM VILAS PASWAN: Your another point is that the CGM is not working at Shillong.

SHRI K.A. SANGTAM : Yes. The post of Chief General Manager was brought to Delhi and the man who came here
was given the rank of Additional Secretary.

SHRI RAM VILAS PASWAN: From where was he brought?

SHRI K.A. SANGTAM: He was brought from Shillong. The same officer who was brought to Delhi was given the
rank of Additional Secretary and was posted in Delhi. But if you have issued the orders reverting it back, | thank you
for that.

SHRI RAM VILAS PASWAN: No, I can tell with full responsibility that the posts both of CGM and PMG are there at
Shillong and Shri Chitley has been posted there.

SHRI K.A. SANGTAM ): Before you came, this post had been transferred along with the officer holding it, which was
not correct.

SHRI RAM VILAS PASWAN: | will look into it.

SHRI K.A. SANGTAM): Therefore, to look after these States, let the Chief Post Master General be in Shillong; for
the other three States, let the Chief Post Master General be at Dimapur. This is the suggestion that | would like to
make.

The ten per cent amount that has been kept as a non-lapsable fund should be utilised for constructing more
buildings in the North-East, particularly in the interior places, besides post offices, staff quarters and even boundary
walls around the Government land to protect the property because there are reports that there is a lot of
encroachment by the public. This money can be used for preventing the encroachments. Thank you.

i {aEg ARG (IWew) |umfa S, #9 gsi ) 9r-gig wmer g1 They have repeated some points like providing



exchanges, post offices, corruption in tenders, transfer of officers, contracts being given to a particular lobby,
scams, scandals etc. Everywhere, there is corruption right from top to bottom, and that is the universal truth. | do
not want to discuss this matter in this august House. # =it st ara @, that will be of national interest. Swr &w @rert &
fos, Telecommunications is a huge Department. It is the fourth mode of transportation -- the first mode is air, the
second is water, and the third is the road. w@ & @@ w & f¥, it is the fastest way of transportation. It is a big subject. |
will only talk on three points. My discussion will be very typical and that will be on three points. The first point is
about the Indian Telegraph Act; the second point is about the TRAI; the third point is about the revenue sharing
policy, and the fourth point is about reduction of cost of mobile telephones. # smu@ e v& rFE # avw sn®wfia d
aredl g 9@ # et #§ gaar € 1 frelt A a9 & TR A1 veaelsw @€ # e wine feran g@iar & & "MTNL is the life-line of Delhi™.
@ BH @IS W1sd P A W © a1 o g9 31 H S Y@ dlen €, SiEd Y@ @1 Aaed 98 Bl ¢ 6 Ak U aR S e 9w
a1 S fibe Sftge w1El frerdn) afes wrdlga.ue. @1 ave | S 3 e o @ g, s it the ground reality? =1 Sfias Y drerd €
I8 HALTAYA. B ASE A3 8, I8 U9S RIS T8 & FifF I8 IR-GR &% B 2] TRATAUA. B A 1 8, B HT WI6S 8, a8 aR-
AR d@g gar g1 gafay 78 St @ @ "MTNL is the life-line of Delhi", [zt @g & w12 @& Us @ § % a-ar Su@! g+ dg 8 ot
gl F @1 o ara @, &ifie @& wmg aieml | will quote one example from Delhi itself. Telecommunications is a vital
supporting system in the Bikaji Cama Place. In the month of March, for fifteen days continuously, nearly 1500
telephones were dead. it ¥l fRamar o @1 8, W @18 @5 @ o B o @1, SHd ATST 38E Y B Swd &, al A
FHET &l @ B a1 I8 b Sl S & Sl dAe iLUH. I, I 59 d1d P DIy BTG A6l fod

e o @ Ierd g @1 wt wis e T8 [l No attempt has been made by the General Manager of the Bhikaji
Cama Place area. # @ra 3iR @#s A6l § 6 3951 D5 $9 T8I (@ THal, Rifh ITdI 60 WA ad Al [Herl &l 9 graar off
B P &= asd € 5 R U™ U dex g, W A4 oad & forar o1, R {1 o e |nf off, dfeT g3t onel 96 SudT sEE T8
forar| 78t oo fo5 a8 SaE ot 72 fren 5 ga@! g9 taofiE &% @ €1 g9 UF @) Bl § Wew & A @ SAS! a1 Argdl gl

i wEgm, § A-<fi gl ik smusd Aemw W AN S @1 e snefia de | G aEaE gEen g9 81 ¥ o g9 an # dacw ik
ot <1 =g, O W feR s @ wa-w foig een s /g fRa J smawe 81 $feTa Softute vae ofiieil @ W ¥ dell o X8l ©l d
Ut el Rl W dATedy @l Y| T8 YT 1885 H @1 o7 rdfd 125 WA Usl 39 UdE &I WIHYE g AT| S df del MY, wAfhT
2R R w39 vae &1 @ 1yl Act gives the basic concept to work on. It is the take off point, the starting point. srr garg
STETSl &1 ¥d &F 9 8 dl 98 <HAIU T8 of Fhall I IR A g9 yae $I g9 g1 W 125 A WA ToE 8 3R S <ot Ufded ok
et qifeeft & SFR Tor # WY o T8 TaT 3MISTIS ¥ THH! Aacd S ofiTel HFaere a4 g¢ € 3 39 Tae @ Wfde 8 & arp 7d /@
Ut it e e @1 e &1 That is also due to the inadequate provisions made in the Act which was enacted in 1885.
T4 UaC # H1H! {MYF U 8, Al dad qAA A B 721 gor | gafaw § argar St A @Fch s agm & S 98 1885 &1 vae & B,
TE agA BT 31 8 Taildel i @ ard & & ¢ 791 ae fofiea coiaion & YR U= a=1+1 arfey| S d@iaar geneh Yeft faral
1 AR B AN A & A AR gam @ oy Yol Feem @ S8 wEa T8 8 gufen g8 w meiva @ @9f ft fGew s

a1 ge wige TRAI 21 spft qd @aa 7 agd sredt ard & fs TRAI Y 7€ & 7€ 21 TRAI &t zermuan 1997 # g8 ol 791 Sl ard a8 2 &5
aE HaRl # o7 W et & g3 wiere @ i TRAI was formed in 1997 and within a span of three years it has been split
in two parts- TRAI and the Settlement Tribunal. #w waret a8 @ f& @ coftei faum = 1997 d TRAl @t zemw=n 1, What was
the necessity to split TRAI in two within such a short span? &% 2 siu &= 3z, Z& Sit ol =1 o1 J8 ueel @i =8l e sk
St W it e fpanl i W gee S wesht S @Y, 3w W |t T A g Hee B S S T SR g6d SR Sl Tl gen |
T8 dHR AT HEH g1 ad g 6 o1 god @1 dfftee & g8 M sl T8 e w8 81 § B S T8 & 9redn g ofed there is no
vision in the policy of telecommunications.

This was a major decision taken three years ago.My third point is on licence fee and revenue-sharing fee. @z t@en
gic H&1 21 HTe! TR qE 81 Ha¥ usd § SHied off B gqare oA arean| opft g8 wef 43 9, 3pft Seev e A €1 @' urg @ ur 1 69
IS <A @ W Ud ¥ Sl g eredt oftIHis approach was a very positive approach and his overall control was a
very good control. st Fermr dfea fad € ofiv o YW=y R s areft off The recovery of revenue receipt was the major
achievement at the time of Shri Jag Mohan. | am very thankful to Shri Jag Mohan.# wror =& &1 =g cifh Wy sk
AR difereh @ $o Harer # d [ TE ArEdl g1 AN ugen Hardl & b Yoy AaR diferfl vefe v @ wvds @ € ?What are
the norms to accept the revenue-sharing policy? %1 gav @are & &6 g1 urgde sifuved &1 g9 Uiferdl & T8ie 3 1) @WhR &
SR qaEd AT 7 AT Uiferedl USe dvA WX Wigde Saved P A wiEer g aul WReR B A JEe een ? g oy §6W an #
felR@ @t & 7 9 sl @ AfET @l a1 SEeT e W, ORER B &9 T, SH@ MRS WRER 1w @ @ 7 ?How is the
Government controlling the schemes like the pre-paid card scheme? =it fite &€ 2, s $1E tehe 7& 8 8B W]
3R e & faw amud @ 9 € ?What measures have you taken for monitoring and controlling revenue from the
private operators? st fwiced € S a1 71 @8 R fewieed € 7ot fAg gevwe Read & & forg s &= wew Serg € ?What
steps is the Government taking to recover the dues with interest? #xr smgai wige & fos ot fewieed & 978 aTgd™ BT HY
@ T HHE Bt RIS H QT € afeT o 9 sifved €, U &1 ogHd Sidd &Y QT A1l IHEt AFvelt J69 & oy anus ® dHen
3arg & ?This means, there is only one operator. 3 Jg=a daat @t ard & ® & FRAS aR S &, 991 @d s § afe 78 19




TR g BF O duR A AR W € e ax d ft @ 9wd gl am talking of the three Ps - the Popular Public
Perception.uf@rs &1 wawH @ &, 78 o ot ol 21 F wew @ A s & f5 o of diftrf tehe $Ry, SEd e @ sekwe @
U800, A AErEd A 2l

MR. CHAIRMAN (SHRI P.H. PANDIYAN): You finish your speech. You have already taken much time.
SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): He is making very good points. ...(Interruptions)

®I IgH ¢ <A a9 F B oY, Ao & oy, wifel st @ge & forg s = ds € ?What measures have you taken
for monitoring and controlling revenue from the private operators? it fSwices & @ @1 a1 o #9R Rwiecwd &€, s@! fig
e Readl we & feorg smue @ wew sor @ ?What steps is the Government taking to recover the dues with interest? 4w
areai wige & f ot Rwieed € 978 @z afra o A 13 $38 it Rad d Ran man 2 afss s Q@ sifedd € v &1 argew s
Y e T IS AT AH DAY AT R/ PHEA I & 21 his means, there is only one operator. sy wFE@ ead @t @
TR @ & RAA dR Hd 8, 991 @ H & dfh T8 Ha HYd gY 84 30+ For # IR @ € g@a ar 4 M |=n 9wd 21l am talking of
the three Ps - the Popular Public Perception.ufee &1 waiwr 1 € @ a1 o a1 d #ea 31 @9l owan g & <
I FYFHIT R BAR difedll 8 @@ | T1.8.99.9d. 7 A@isd e &l

MR. CHAIRMAN (SHRI P.H. PANDIYAN): You finish your speech. You have already taken much time.
SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): He is making very good points. ...(/nterruptions)
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st Eta AR @ v | spfl-apit Ue W dra @1 8, R 80 THEIET ofu HiaTgd BiF dled &) 9ud i) W & Ae 8, Rt
ve 1 w9y 40 ¥ 9 fe & ferg @1 However, the rate of the parallel instrument that we are having, that is of BPL-AT&T
is Rs.4. %71 warel uRaar oft @ 78 € f 1 vuv 40 49 3R IR HUU @1 ofck @l 81 A g@at SR Mt < argm | aw gwfe @ w®ifE afdw @
St feen 2, That is divided into two parts. One is the fixed asset, what we call, the network system and the second is
the services. wadivauar 1 1 w9y 40 91 # gafery f3@n & They are having the existing asset and they are having the
network. They are only giving additional services to the consumers. On the contrary, private mobile owners have to
fix the assets; and that is why, the rates are higher. # 7! @@ =8 < w1 § " AT &1 Y€ 3R wigde ey & e
ﬂ?aaaﬁ%mmmm%aﬁ?aﬁaﬁﬁﬁﬁmaﬁmﬁﬁﬁﬁmm%%aﬁmi‘ewwm% ﬂaﬁ'ﬂa‘rﬁaﬁ
f-ardt siicdiee BRER Bae S @ § A T B (@ WY of wiRY i A 71 Wige 9% o, I B te & daer Sar

Sl Ffeergw+ a1 @1 go@ w21 The rate, for what we call the Inter-city cable, would be reduced to 50 per cent.

There is one more suggestion from my side. Whatever bandwidth we are providing to private operators is 900
GSM, which has to be increased to 1800. It would be wider than what we are providing now.

| will conclude within a minute.

We are talking loudly of information technology. But | will say that communication is the fourth mode of
transportation. @g garg sreTel W Mt BRe 21 3R &9 Hag | ga1g et # 40 A IE¥ g &9 Au9 ¢ wad ¢/ It is the prime mode of
transportation. The success of the Indian economy is determined by Telecommunication Department only. This is
the theme. If we want to improve our economy, then, Telecommunication Department is the only Department, which
can do that. But to do that, we have to develop certain ideas.

# uEH St @ gaE 3 A 5 SR O W IS @1 €S9 WXd IRAT 9@ o 9 @ SR | oMy TEl & e of @ g afed
TET F A G @ RIT T 1 R R 1 T8 A ¥, gHad 38 I F oy 3k 38 A7 @ Ao B gw A 2, That is not the
proper use of telephone. We are having utility of telephone to connect villages, to the urban areas by way of
Internet. | am from rural area. # SaERvT & @ G0 FHAT 1 SR WX TG H BIF ST T SR AN gedl FeR A Uedn & af § qgm 6 ae
O DY B, A1 A8 BT BT N I T 2| AR 1Y W T P e W S § Y R @q F ot Fow A ¥, q8i IR 9 50 Y A W B
feare @ dud € 3R Hge devic & "Wiemw ¥ udl doal @ 6 fleeft # e ®ww w9y @ That will be the proper use of
Telecommunication Department. To do all these things, the Government has to have some ideas and some
technologies.

qEl UTHA St § BI6! A €, 98 9 S-S WA & # Bl Iufiel & d@1Y Rofec @ &1 N & gY, 978 THEDR b gY 3101 1107
AT HAT | A |

S1. AN HAE (T @ 7Eiey, FaR H3A S 7 Ue g g4 R o, g6 aral € 6 it sl @ i@ B dger e o difogl see
forg wref oft fovem 21
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HE Whd € R A BT P I B SR FHH dgd ST 81 gAfA HA A G gUR B R T8 10 g9R vudn | ol 8€(( =
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3 BN &1 YorFhRaR forel § 1995 W Selitie afla €1 g9 wen ot are el @ oftes wen 5 Wl 7 o 8| " waw #E off ST ad gu
Fed © b § qua @ 7 SeliwI oar €, afs 5@ IR Al © a1 ual gadn & 5 & 9 ol U9 81 g9 o@ g9 an A gul Al 86 gdrn
AT 6 A 3R Yyl € e €1 9 781 8 |1 HY B w@el?

i ¥ faeH A | d R 9ed 9 wedl drEdl g 6 gl R A gER "R @ el s 91 9wt 78 Rera oftl #9799 wafa
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MR. CHAIRMAN : When you get your turn, you speak; or you can tell some of your Members to speak. This is not
the way.
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MR. CHAIRMAN: Kindly resume your seat. There should not be cross-talk.
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DR. V. SAROJA (RASIPURAM): Respected Chairman, Sir, | thank you very much for giving me this opportunity to
associate myself with the observations made in this august House on the Demands for Grants for Communications.
At the outset, let me come out with a request on behalf of all the parliamentarians here. The out-of-turn quota for
the Members of Parliament may be increased from 50 per year to 100 per year because it is not sufficient to cater to
the demands in their respective constituencies. ...(Interruptions)

SHRI RAM VILAS PASWAN: | will reply.

DR. V. SAROJA: | hope there will be a positive reply from the hon. Minister. There should be a clear and
comprehensive policy for communications. There has been a National Telecom Policy, 1994 and also in 1999.
There are also many modifications which have been adopted by the Ministry, that is, a separate Department for
Telecom Services (DTS) and another Department for Telecommunications and also the Telecom Commission to
handle the matters relating to the coordination between DOT and DTS.

What is the net result? Seventy-four per cent of the rural population in India are not getting telephone facilities.

What is the achievement today? In the rural area, the Tele-density is two per thousand and it is 34 per thousand in
the urban area.

It is said that during the Ninth Five Year Plan, the given target will be completed. | want to know from the hon.
Minister the strategy adopted to achieve the target.

As far as the National Telecom Policy is concerned, what is the impact on the rural tariff subsidy? We have given
thrust to the computer education in the school level also. But what is the achievement? How far have we moved
towards the modern technology that will be associated with the school children?

Sir, in the Nordic countries, number of community Tele-services are available in the rural centres. These are
multiple purpose centres, providing computer and telecommunication facilities for local communities to assess the
distant education, giving computer training, village hall facilities and to help local small entrepreneurs by providing
business information, information on office facilities and giving them professional training. Sir, it is high time that we
thought on these lines instead of carrying over the outmoded Telecom Policy and the Indian Telegraphs Act. It
should be substituted by a new law keeping in view the economic globalisation in the country.

Sir, it is my observation that the telephone exchanges should be modernised and updated with technical
exchanges. In this context, | want to draw the attention of the hon. Minister towards the Telecom Policy of 1994
where one of the objectives was to ensure that India emerges as major manufacturing base and a major exporter of
telecom equipment. The second objective was to give active universal service, covering villages, as early as
possible. | want to underline the words, the quality of telecom services should be of world standard.

Sir, where do we stand today as far as recruitment in the Telecom Department is concerned? According to the
information available with me, the last recruitment was done in the year 1984 and after that no recruitment was
done in the Telecom Department. | do agree that there is development to the tune of 200 per cent, but where is the
maintenance? If there is no maintenance and if there is no manpower how can we expect the Department to deliver



100 per cent world standard service to the rural people. | want to have a pointed reply in this regard from the hon.
Minister.

In my area, setting up MTNL at Chennai, Chennai Telephones earns about Rs.960 crore per year. But what is the
amount spent for the Telecom Circle, Tamil Nadu? It is a very meagre amount. | would request the hon. Minister to
earmark a sizeable amount for the maintenance and the quality of service to be delivered to the people of my State.

As far as optical fibre system usage is concerned, it is my observation that we have not yet understood the
mechanism.

We have not understood thoroughly about the usage and also the cost benefit ratio. Sir, | would like to know from
the hon. Minister about the fibre optic usage in this Department and also the cost benefit ratio.

Sir, in my State, the target for the year 1999-2000 is 5.5 lakh telephone connections. But today in the year 2000 ,
the waiting list is to the tune of six lakhs but the target given is 5.5 lakhs. | would like to request the hon. Minister to
complete the target by the year 2001. | also request him to give more funds. The Tamil Nadu Circle has sent a
proposal to achieve the target of Rs.1,300 crore. | request the hon. Minister of Communications to allot more funds
in this regard.

Sir, as far as the post office is concerned, in my area, there is Mullu Kurichi Branch Post Office in Senthamangalam
Assembly Constituency. | would request the hon. Minister to upgrade that post office. Nearby that post office, there
is Uzhipuram sub-post office. One sub-post master cum clerks is working there for more than 10 years without
incurring extra expenditure to the Government. May | request the Minister to upgrade this post office? Also
promotion can be given through redeployment and the same person can look after the post office. They can cater to
the needs of the local people. Matching saving is also available with us.

Sir, in Authur Assembly Constituency, we need head post office building and also a staff quarters building . The
land is available. | would request the hon. Minister to allot more funds. Fund may be allotted for Vleeragalnur post
office and quarter building for the post-master. It is in Thaivasal Assembly Constituency.

Before | conclude, It is given to understanding that during 1999-2000, it is proposed to modernise 60 post offices by
installing 100 multipurpose counter machines. May | request the hon. Minister to upgrade both Salem and
Namakkal head post offices so that my constituency people will be benefited?

As far as the Internet services are concerned, they have been given through VSNL by a public sector. May | request
the hon. Minister that it can be done through the DoT so that a separate gateway can be provided and Internet
facilities can be provided for the rural people at a lesser cost?

As far as the cellular system is concerned, Namakkal and Salem areas are industrially and educationally well-
developed areas. The DoT can think of providing cellular system in my area. Sir, | associate myself with my hon.
colleague. In the telephone exchange itself we can have a counter on part time basis for paying the telephone bills
so that the rural people can avoid waiting on the queue for four or five hours every time.

SHRI RAM MOHAN GADDE (VIJAYAWADA): Respected Sir. | wish humbly to bring to your notice the following
points for public utility in the Vijayawada constituency.

Vijayawada Telecommunications is making rapid strides in providing reliable state-of-the-art communication
services in Krishna district. The Talukas covered in the constituency are: Vijayawada, Jaggaiahpet, Tiruvur,
Mylavaram and Nandigama.

Cellular Phone Services are going to be started in Vijayawada city, but only 1000-line equipment has been allotted.
Vijayawada being the second biggest commercial centre in the State, at least 5000-line exchange may be allotted in
place of 1000-line.

The area of coverage for the above mentioned Cellular Phone Service is very much limited to the Vijayawada city
limits. The Department of Telecommunications must give services throughout the district and the equipment must
be installed accordingly. This is of utmost importance for smooth development of the district. Machilipatnam being
the district headquarters of Krishna district, 1000-line exchange for Cellular Services must be earmarked for
Machilipatnam. The town has tremendous potential for Cellular phones. Private operators, namely, M/s Tata
Cellular and JTM are already operating their services partly in the district. In order to have business edge over
these private operators, DoT services must cover the entire district in the first phase itself. So, the equipment may
be allotted accordingly.

Tariff must be lower than that of the private operators such that the objective of the New Telecom Policy, 1999 to



make the services affordable and available throughout the district, is fulfilled. The tariff should be on par with the
tariff of the cellular services of MTNL, which is of utmost importance for smooth development of the district.

Internet services have been introduced in Vijayawada only. This facility must be extended seamlessly in the district
so that the services can become more popular.

Presently, the coin-collecting boxes installed in Vijayawada city are not sufficient. | request that these should be
allotted in good number to the district. In the first place, 500 boxes may be allotted.

Wireless-in-Local-Loop (WLL) telephones are being given in two SDCAs of the district. Keeping in view the
inaccessible areas in the district, 5000-line equipment may be given so that all the ten SDCAs are covered by
Wireless phones.

Appropriate equipment may be supplied to achieve the objectives of the New Telecom Policy and to achieve a tele-
density of seven per cent by the year 2005.

\oice Mail facility is essential to be given for the customers of Vijayawada. It was proposed one and a half year
back to supply the equipment, but so far the equipment is not made available. Had the equipment been installed
one and a half year back, we would have recovered the cost of the equipment by now.

Vijayawada is a fast growing city and there is an urgent need to have own buildings to instal exchanges. Sites are
required at Singhnagar, Gunadala, Chittinagar, Krishna Lanka and Gandhinagar.

Lastly, full-fledged CGHS facility should be extended for the benefit of the Central Government employees in
Vijayawada, as recommended by the Fifth Pay Commission.

With these points, | thank you once again.
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SHRI A. BRAHMANAIAH (MACHILIPATNAM): Respected Chairman, thank you for the opportunity given to me to
speak on this subject.

Telecommunication has to play a vital role in view of the emergence of Information Technology. In this competitive
environment, we should provide telephone facilities to all the villages, especially to those which are in the remote
corners. But as per the information made available, out of six lakh villages, only four lakh villages have been
provided with telephone connections and the remaining two lakh villages have not been connected with telephones.
In Andhra Pradesh, Chief Minister, Shri Chandrababu Naidu, wants to connect every panchayat with Internet.

In my State, i.e. Andhra Pradesh, DWACRA groups are given a lot of importance. Nearly three lakh DWACRA
groups are working in our State. By using Internet, they get information about the marketing facilities available in
different parts of the country and thereby they are getting better prices for their products. In order to encourage the
women involved in DWACRA groups, the State Government has given more funds to them. So, telecommunication
facilities must reach each and every village and each and every panchayat. A number of villages do not have
telephone facilities even now. Without telephone facilities, especially without STD facilities, progress cannot be
achieved. This Government wants to provide telephone facilities to all the people by 2002. Telephone facilities
should be given to all the villages. If we give telephone facilities to farmers, DWACRA groups and some other
voluntary organisations, they would be able to get more prices for their products by getting more information. Our
State is organising DWACRA bazars for the benefit of these people. Under the able leadership of Shri
Chandrababu Naidu, in our State, Information Technology is fast developing.

My constituency is Machilipatnam and it is the district headquarters. It has a glorious past. There was a fort in this
place. During the British regime, it used to do business with other countries.

From here, the Britishers did a lot of business to other countries. Now, the position of Machilipatnam, which is the
Headquarters of Krishna district and where a number of educational institutions and offices are there is, we have no
cellular phone facility as yet. During my meeting with the General Manager of Telecommunications, | raised this
point. He asked me to bring this matter to the knowledge of the hon. Minister, Shri Paswan. | have already
submitted one representation to him. We are now passing through an era of rapid development. We require quick
information from all parts of the world. It is the computer age.

MR. CHAIRMAN: Please wind up.

SHRIA. BRAHMANAIAH : | have got this opportunity to speak in this august House for the first time. So, please give
me two or three minutes more.

SHRI RAJIV PRATAP RUDY : Sir, there is a tradition in this House. Whenever a Member is making his maiden
speech, the House should know about it. But, we generally do not come to know about it. If the Member could
kindly inform the House about the maiden speech, it will be appreciated.

MR. CHAIRMAN: He is saying that this is his maiden speech.



SHRI RAJIV PRATAP RUDY : It is the tradition of the House to appreciate them and it is the duty of the Members to
inform the House about the maiden speeches. This could be circulated.

SHRI A. BRAHMANAIAH : So, | would appeal to the Minister that our district Headquarters Machilipatnam should
get the cellular phone facility as early as possible. Private organisations like Escotal, Koshika and Tata Cellular are
providing telephone facilities even to rural areas but because of inadequate infrastructure facility and financial
stringency, DoT is not in a position to face the competition arising from private telecom organisations.

In Bangladesh, Village banks are providing loans to the villagers to get the telephone facility. Similarly, if in our
country also the village banks provide loan to the villagers, they can use the telephone facility. This is an important
point which | want to bring to the notice of the hon. Minister.

I would now like to highlight some of the problems that people of my State are facing. As per the new policy of the
Telecom Department, our State Government has announced concessions and subsidies. Nearly seven to eight
months back, thousands of people have paid some initial money amounting to Rs.500 or Rs.1000 in order to get the
telephone connections. Not a single connection has been given so far. When | approached the concerned authority,
| was told that they had no cable or some other instrument. | request the hon. Minister to give priority to supply
cable and other instrument to the Andhra Pradesh Government so that the rural people could get telephone
connections.

| would like to bring to your kind notice another important matter regarding the postal department. Hanuman
Junction is the centre of two constituencies, Nuzvid and Gannavaram. Though it is a big building, it is in a collapsed
condition. The Department has shifted to some other building which is very far away. | have also represented this
matter to the hon. Minister. In Machilipatnam also the building has collapsed and they are running their office in
some private building. Through you, | would like to request the hon. Minister to allocate sufficient funds for the
reconstruction of buildings at Hanuman Junction and Machilipatnam Headquarters.

Another issue to which | wish to draw your attention is with regard to a Sub Post-Office building at Anandapuram.
Whenever students have to go to examinations, they suffer a lot due to the lack of postal facilities. So, a Sub Post-
Office may be opened there.

Lastly, a word about coin-box phone. There is a heavy demand for this from the public. The information we got from
the authorities concerned is that there is a short supply of the same and therefore people are not getting it. | would
request the hon. Minister to look into it.

Thank you, Mr. Chairman, for the opportunity you have given me. | thank my colleagues and also the hon. Minister.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Chairman Sir, in the Business Advisory Committee meeting it
has been decided that this debate will continue for six hours. Accordingly the time has been allotted to the
respective parties. | would like to inform you about this because | should not misguide my Members. Each party has
been allotted the time and we have given a commitment that we would not exceed the same. Our party has got one
hour and ten minutes. Accordingly, in that ratio, | have fielded our speakers. My only appeal to you is that they
should be given their chance within the allotted time.
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SHRI S.S. PALANIMANICKAM (THANJAVUR): Mr. Chairman, Sir, | thank you for giving me this opportunity to
participate in the discussion on the Demands for Grants relating to the Ministry of Communications.

Sir, the Chief Minister of Tamil Nadu, Dr. Kalaignar has written a letter to the Central Government requesting it to
convert the Chennai Telephones into Mahanagar Telephone Nigam Limited, just as in Delhi and Mumbai. This is a
long-felt need of the people of Chennai, because they want good service like in Delhi. So, | would request the hon.
Minister to convert the Chennai Telephones into MTNL. | expect that the hon. Minister would make this
announcement during the course of his reply.

Then, | would request the hon. Minister to introduce a cellular service in Chennai also. Now, we are giving a lot of
concessions to the cellular service companies, but their tariff is not uniform and they change their tariffs every three
months and say that this the new system. So, | would request the hon. Minister to regulate the tariffs of all the
cellular service companies. Then, | would request the hon. Minister to properly monitor the quality of the cellular
service. In Trichy, which is near my constituency, there is a cellular phone company run by BPL and that company's
cellular service is not even covering the whole of Trichy town. So, what is the use of paying a lot of money for the
cellular service?

Sir, whenever new Telephone Directory is issued, it should include all the numbers of new connections as well as
the changed ones. We are having a lot of modern facilities and through computer we can issue new numbers to the
subscribers within a day. But everywhere, we are receiving complaints from various people that they could not
contact us. They say that they have tried our numbers, but could not contact us due to the change in the number
and they could not find the new number in the Telephone Directory. This is a common complaint that we receive
from the people. So, | would request the hon. Minister to see that all the new numbers and the changed numbers
are included when a Telephone Directory is issued. Then only, we can improve the service.

Sir, there is a Committee for allotment of PCOs and STD Booths now. But this Committee consists of only officials. |
do not want to go into the details about the previous Committee. We have received a lot of complaints about the
Committee.

SHRI RAM VILAS PASWAN: Mr. Chairman, Sir, | would like to clarify that we have not constituted the PCO and
STD Committees with officers. There was a Committee earlier. PCO's are now allotted liberally to educated youths
and now, | have created four priority categories. The first category is for the War windows/dependents belonging to
all the castes, the second category is for the Scheduled Castes and the Scheduled Tribes, the third category is for



the handicaped persons and the fourth category is for the . So, whoever falls into these four categories, they will
get the 50 % of the STD Booths to be allotted and there is no Exchange restriction for them. If the hon. Member has
any complaints in this regard, he can write to me and | will look into it. But unfortunately, Members come to me and
request me for out-of-turn allotment. Therefore, | have reserved the allotment of 50% of PCOs to these four
categories of people and there is no question of constituting a Committee only with officers. If some officers are
indulging in mischief or they are not doing justice, then the hon. Member can report the matter to me and | will look
into it.

SHRI S.S. PALANIMANICKAM : | accept the explanation given by the hon. Minister. Actually, | contacted the
concerned people in my constituency and requested them to allot the PCOs and STD Booths to all the eligible
applicants, at one go so that it will clear the doubts, which are raised about the Department. But they have not done
that. That is why, | made this complaint on the floor of the House.

Then, | would request the hon. Minister to transfer all the top officials who are staying for more than three years in
the headquarters. There is a lobby of officials. Sometimes, they are not obeying the elected representatives and
they are more powerful than the elected representatives. So, | would like to impress upon the hon. Minister that if he
transfers the top officials after every three years, it will only help to improve the quality of service and also the
image of the Government. | hope that the hon. Minister would accept my request.

My constituency, Thanjavur, is a district headquarters. For more than 21 days, the billing machine was faulty.
Nobody found its fault. After about three weeks, they noticed it. They have not taken any action against the officials
who were in charge of that machine. Rather they divided the total amount of the bills manually after referring to the
old bills and sent these out. One of the employees is from the Telecom Department. He made a reference to his
high officials saying, "Sir, | regularly pay about Rs. 100 or Rs. 200 quickly. | openly admit that | made all my local
calls from the office telephone only. | have made one or two trunk calls only. So, | cannot pay this amount.” This
amount may be very meagre. So, you please look into it. Then, the officials accepted the payment made by that
employee. But immediately thereafter, for some other reason, they have disconnected his telephone because he
lodged this report with the Department.

| have sent a representation from the affected people. But they have not honoured it. | will give the particulars to the
Minister later on. So, | want that necessary action should be taken into the matter. Why have these people not
monitored it for more than 21 days? Nowadays, it is a very huge amount which has been paid by the consumers.
So, | would request the Minister to look into these things.

Most of the Members have requested the Minister that payment in the exchanges is very convenient for the
consumers because they receive some money from somewhere. They expect a message from that exchange.
Sometimes there is a time gap between the message received from the exchange and the receiving place. They
immediately disconnect the telephone. Then, we enquire that we have not received the message from that place.
So, if the payment could be made in the exchange, it will be helpful to the consumers.

| want to bring one more thing to the notice of the Minister. The underground cables are being laid throughout the
country. Most of the roadside accidents occur due to this kind of laying of cables because the contractors do not fill
in the ground properly. They are also not using good quality bricks for maintenance. So, | would request the
Minister to settle their bills only after the underground cables have been laid properly.

Nowadays, we are providing very sophisticated instruments. AlImost all are electronic instruments. But these should
be protected properly. Even in the MPs' quarters, | have not seen any connection which has been properly
connected with the box. Loose wires are lying there. | do not know why this is happening everywhere. We have not
seen any box which is covered by a door. Initially, | would request the Department that MPs' quarters in Delhi
should be properly connected to the telephone boxes. For most of the time, the MPs are not in the city. Somebody
may go and take an illegal connection from that box.

In Delhi, we have one of the facilities. The user can receive a waiting call. But the ring system is not good. The
person who dials to get connected to a particular number thinks that the phone is not engaged. Generally, he feels
that the people are there but they are not picking up the telephone. | would request the Minister to change the
sound system. That is very important. Most of the people are saying, "Sir, | have tried a number of times. Rather |
tried it for one hour but you have not picked up the handset." | tell them that | have been near the telephone. But
they would not agree with me. So, please change the ringing system. It is for the Department to decide what type of
system could be there.

Please reorganise the telephone exchanges. In those days, one exchange could give a telephone connection 12-13
kilometres away. Now, there are exchanges nearby. But the Department has not reorganised the exchanges so far.



The connection should be on the basis of minimum distance from the exchanges as was in the old exchange
system.

Sir, in villages we have put up lot of tower telephone system. If the tower system fails, they take minimum six
months to one year to repair the fault. The Department people say that the same company which has installed the
system will repair the fault. It is causing a lot of difficulties in the villages. This should be taken up by the
Department to see that this problem is solved as early as possible.

Sir, there is a very good system of 91 Services. The radius fixed as of now for that is about 50 kms. Some of the
major towns are at a distance of slightly more than 50 kms. say 51 kms or 52 kms. | would request the hon. Minister
to give a grace of, at least, five kms. so that more and more people can take benefit of this services. The distance
between Thanjavur and Puddukoti is 51 kms. We have a lot of telephone connections in Puddukoti, but the people
of that area cannot take the benefit of this services. | would request the hon. Minister to give a grace of, at least,
two to three kms. for that area.

MR. CHAIRMAN: Please conclude.

SHRI S.S. PALANIMANICKAM : | am concluding, Sir.

MR. CHAIRMAN: | am calling Shri Mani Shankar Aiyar to speak.

SHRI S.S. PALANIMANICKAM : Sir, he is from my neighbouring constituency.

SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): Sir, | give him two minutes from my time.
SHRI S.S. PALANIMANICKAM : Thank you.

| would like to say something about postal services. Today, the Speed Post and other services like that are
dominating the postal services. In Chennai, if the number of employees is increased then it will further improve
these services. | would request the hon. Minister to employ more people there to give better services. If we provide
additional facilities, like two-wheelers and other things like that, we can expect good service from the Department.
So, | would request the hon. Minister to consider this also.

1853 hours

SHRI MANI SHANKAR AIYAR : Mr. Chairman Sir, before | begin, may | enquire how many minutes | have so that |
tailor my remarks to the time available.

MR. CHAIRMAN: Ten minutes.
SHRI MANI SHANKAR AIYAR : Thank you Sir.

Mr. Chairman Sir, | would like to draw the attention of the hon. Minister to the Report of the Standing Committee. It
is not normally necessary to do so because the whole of that report is addressed to the Minister but | think, we need
to go back a few years to the Tenth Lok Sabha when the system of Standing Committees was established. At that
time it was stated that instead of the whole of Parliament discussing each of the Demands for Grants, these
Standing Committees would be established with the primary objective of examining, in depth, the Demands for
Grants during the Budget Session. Accordingly, an entire month of the Budget Session would set aside from having
plenary sessions of Parliament to having sessions of the Standing Committees.

The Standing Committee is thus a microcosm of this Parliament and in the specific case of the Standing Committee
on Communications, every single major political formation in the House is represented. As is to be expected, a
majority of the Members of the Standing Committee on Communications are those who belong to the National
Democratic Alliance. Therefore, the report that they have produced is a non-partisan or preferably, | would like to
call it, a multi-partisan approach. Every word that has been written in the report of the Standing Committee on
Communications has the approval of every significant political formation in this House. | suspect that since those
who are not represented in the Standing Committee have not expressed any kind of dissent. We might take it that
the Report of the Standing Commiittee is the Report of the Parliament.

If we take in this light, then probably never before in the history of the Standing Committees has there been such a
total condemnation of not only the practices of the Ministry, but more importantly, the non fulfilment by the Ministry



itself of its own objectives as set out in the National Telecom Policy of 1999.

When we are faced with such a universal condemnation of the way in which this Ministry has been operating, | refer
to matters of policy, rather than to matters of individual phone connections or whether an exchange is extended
beyond 50 kilometres or 51 kilometres. | am talking about the larger issues. Then, | think it is the duty of this House
when it meets in plenary to endorse the views of this House as expressed in microcosm and to expect from the
Minister concerned not merely a routine reply but an explanation as to why he has let down not only the
expectations of the Opposition but much more importantly the expectations of his own supporters in this House. Sir,
never before, | submit, has a microcosm of Parliament taken apart virtually every element of Telecom Policy as set
out as recently as last year. Whether it is a matter of the Sankhya Vahini, whether it is a matter of the migration
from the licence fee arrangement to the revenue sharing arrangement, whether it is a matter of fulfilling the
fundamental obligation of the NTP, 1999 which is universal services provision, whether it is a matter of the method
by which the universal services fund is being collected and whether it is a matter of rising to the importance of
telecom in the economic development of the country, in every single sphere, the Committee has in very strong and
very specific terms condemned the manner in which this Ministry is being run. | hasten to add, Sir, that Shri Paswan
personally is not responsible because most of the ills that have been attributed to this Ministry by the Standing
Committee are ills that were committed during the period of the Interim Government which was not responsible to
any Parliament because Parliament did not exist, and advantage was taken of this to subvert the objectives that
Parliament had set for itself in respect of each of these areas. They have all been mentioned there. | think we are
entitled in this House to get a detailed answer from the Minister, and not the kind of routine replies that we got when
we discussed the TRAI (Amendment) Act.

On that occasion, | had the opportunity of bringing to the Minister's attention several of our concerns which are very
well reflected now in the Standing Committee. But he chose to give a reply which was skewed which was based
upon this overwhelming majority that he has in the House, rather than address the concerns of the nation. At that
stage, my speech was only my speech and he did not really need to respond to it. But what | am now talking about
is not my speech but the Report of the Standing Committee. We have here, starting with paragraph 13 and ending
with paragraph 238, approximately 50 paragraphs of the most condemnatory references to the way in which, |
stress, this Ministry has been run not under Shri Paswan, but under his immediate predecessor, especially during
the period of the Interim Government.

When this country incidentally was fighting a war, it seems to just flag one point, that we have suffered a total loss
of Rs.4,000 crore during the course of the year in which we fought the Kargil war. Today, they are saying that
Rs.8,000 crore food subsidy is unsustainable. They have just given away Rs.4,000 crore which could have easily
gone into the food subsidy, easily gone into the fertiliser subsidy, and easily gone into the question of what
happens to kerosene or diesel. Instead of that, when it comes to the rich, there is an immediate bending of the
knee. When it comes to the poor, they are asked to bear the burden of development. This is really unacceptable. |
do not wish to reiterate, Sir, because | do not have the time. If | had, | would love to read out every word of this or
possibly give it to Shri Raj Babbar to do since he is better able to express himself than | am. But these pages need
to be inscribed in black letters of gold in the hearts of the Communications Minister and his colleagues so that we
get answers from them and then to explain to us why the Ministry of Communications is betraying the objectives
that the same Ministry brought before this Parliament and which this Parliament endorsed.

Sir, | would like to conclude by posing thirteen questions to the Minister. Since they are very short questions, there
will be time enough to ask them in the six or seven minutes that are left to me. With respect to migration from the
licence fee system to the revenue sharing system, does the Government accept that it has lost over Rs.1.5 lakh
crore? It has lost over Rs.1.5 lakh crore due to migration as has been alleged by people who have studied the
subject. If you do not accept that figure, what is the Government's estimate of the revenue foregone over the next
10 to 20 years?

My second question is that since it is stated in paragraph 3.11 of the National Telecom Policy, 1999 that whatever
is done has to be "consistent with contractual obligations”, does relieving the private operators of their contractual
obligations under the licence fee not amount to contravening the National Telecom Policy of 19997

Now | come to my third question. Did not TRAI take into account the licence fee in fixing the revised tariff which
became effective from the Ist of May, 19997 The new telecom tariff came into operation on the Ist of May, 1999. On
the 22N of July - just two and a half months later — they said that these licence fees are unbearable burden and
within one week they migrated to an alternative system. | want to know whether the TRAI did not take into account
the fixed licence fee in fixing the tariff.

My next question is this. Why has this Government not rejected the CAPEX cost calculation of the private
operators? All of them are five to six times higher than the DoT's own procurement prices. They procured the same
items for one rupee. The private operators have said that they cost Rs.5 or Rs.6 and the Department has accepted



them. How have they done so? How is it that they accepted as reasonable the private operators' cost per
equipment which are five to six times higher than the procurement prices actually paid by his own Department?

Sir, my next set of questions refer to the revenue sharing. Firstly, when they shifted from the licence fee system to
the revenue sharing system why did they not have a fresh tender? Why did DoT not fix what is the share of revenue
to be given? They could have easily said that people could tender for what share of revenue they will give to the
Government. Somebody would have said 15 per cent and somebody would have said 50 per cent. Now they did not
do that. When it came to the licence fee system, it was tendered and the people who offered to pay the highest
licence fee were given the contract. But when they migrated to the revenue-sharing system, it was the very people
who had won the licence fee tender who were given alternative system with no other operator permitted to come
into the new revenue-sharing system. | want to know, therefore, why they did not have this tender.

My next question is this. Has the Government accepted the TRAI calculation of the internal rate of return? The
internal rate of return, as calculated by TRAI is that it is very much higher. It is something like 40 per cent compared
to 15 per cent that they are taking as revenue-sharing. Have they accepted the TRAI calculation? If not why have
they rejected the TRAI calculation? Thirdly, did or did not the Department of Telecom apply its own mind to
determine the basis of revenue sharing? It is because what they have explained to the Committee is that some
private operators told them that they can bear 15 per cent and they said that all right, let it be 15 per cent. Did the
Department apply its own mind? And if it did apply its own mind, did not that mind show that it is possible to raise
the share of Government revenue from 15 per cent to 20 per cent or 25 per cent or even, according to a calculation
which | have in my hand, it would have gone up to 50 per cent? Did you or did you not apply your mind? If you did
not apply your mind, why did you not apply your mind? If you did apply your mind, what was the figure you came out
with? Why in that case ask the private operator what he can bear instead of yourself determining what is the share
that this poor country should get from the richest multinationals in the world in association with the richest Indian
businessmen? Instead of asking this question, did you just succumb to whatever it was that this cartel of the richest
exploiters in the world demanded over?

Sir, | also want to know from the Minister what has happened to the surpluses that used to be earned by the
Department of Telecom. According to the information given to us on this, last year the surplus earned by DoT had
dropped from Rs.11,000 crore to Rs.9,000 crore. Two thousand crores of rupees have been lost. Why has DoT
surplus been eroded? Is this not because the private operators are skimming the upper end of the market while
leaving it entirely to DoT to fulfil the USP obligations? USP does not mean Unique Selling Proposition in the normal
marketing, USP means Universal Service Provision. All the Universal Service Provision is only being done by the
DoT, outstandingly well, may | add? The private operators are not fulfilling their contractual obligations in this
regard. Instead of punishing them for it, the Department is allowing the private operators to get away with whatever
they want. The USP obligations are being placed entirely upon the DoT themselves.

With regard to the Universal Service Obligation Fund, they have said that 5 per cent of the gross revenue of the
private operators is going as a payment into that. That will amount to such a small proportion of the total funds
required to meet the USP obligation — not the United States obligations — Universal Service obligation that | do not
know where the rest of the money is going to come from. Here is a system which is reducing the revenues of the
DoT, reducing the surplus that it is capable of generating , reducing its ability to invest and relying so little upon the
private contractor to make these Universal Service Obligations that | cannot see how — unless the Minister explains
his methods to me — we are going to fulfil the fundamental objectives of NTP, 1999 which is not to make the rich
richer but to reach telecom to the poorest of Indian.

Finally, with respect to Sankhya Vahini, my last three questions and then | am done. Firstly, with respect to
Sankhya Vahini given that there are similar technologies to the one which IUNET is bringing to this country why did
they not go in for global tendering? Why was there no global tendering for Sankhya Vahini? My second question is
this. Why is it that the DoT's equity contribution is going to be evaluated by IUNET not by DoT whereas, IUNET
equity contribution is going to be evaluated only by IUNET itself? It is shocking that 52 years after Independence,
we are telling the Carnegie Melon University of the United States of America that they can evaluate whether Shri
Paswan is telling the truth or not when he felt that the optical fibre will cost so much, whereas whether the IUNET is
telling the truth or not will be determined by the IUNET and Shri Paswan cannot tell them that they are loads of
cheats. My third question is this. Are any NRAPs (Non-Resident Andhra Pradeshis) involved in this?

SHRI E. AHAMED (MANJERI): Thank you, Mr. Chairman, Sir. While taking part in this discussion, | would like to
ask the hon. Minister whether he is very much sure about achieving the target as enunciated in the National
Telecom Policy of 1999. | am asking this question because there was a National Telecom Policy in 1994 wherein it
had been stated that telephone on demand will be given by 1998. Now, in 1999, there is a new Policy which says
that this will be met and completed by targeting 2002. | do not know whether the same Minister will come here in
this House with a new telecom policy, again extending the target to another date. This is all because of the wrong
assessment that the Department is making in respect of the people's demand and necessity, so far as telephones



are concerned.

My dear colleague, Shri Mani Shankar Aiyar has made a mention of the Standing Committee's Report. | do not want
to take much of the valuable time of this House by mentioning from the Report of the Standing Committee. But that
Standing Committee is of this House and, therefore, that Committee is responsible to this House. | just quote one
sentence from para 32 of the Standing Committee's Report wherein it is stated:

"The Committee feels that the Department owes an explanation as to why the Department should only
look after making the private sector viable and should not discharge its function in providing requisite
facilities to the people either through themselves or through private operators by making them
accountable under enforceable terms and conditions. "

It is with respect to the profit-sharing. Profit-sharing was decided as 15 per cent and in the Report it is mentioned:

"The Committee asked, on what basis 15 per cent revenue sharing was arrived at and whether any study
was made in this regard. The Secretary replied that the Department obtained figures from some of the
operators to make a sensitive analysis as to whether they would be comfortably placed if the Department
recovered 15 per cent of gross revenue as the licence fee. "

The way the things are going on in the Department, is it not ridiculous? They say that because they expected the
profit to be between 20 and 25 per cent, so they fixed it at 15 per cent. Is it not an arbitrary way in which it has been
fixed? The Committee also mentioned, and | am constrained to mention this portion from the Committee's Report:

"The Committee is surprised that in these essential matters, a totally ad hoc approach has been adopted
and the Department, as it were, is only concerned to see that the private operators feel comfortable and
make whatever profits they earn, irrespective of their performance and not on what national interest
demands. "

We are here to ask the Government. We want to know the reaction of the Government. We have a right to ask and
the Government owes a responsibility to reply. So, we want a reply from the Government. The Committee said that
the Telecom Department owes an explanation. Who is to explain to this House? We know Shri Paswan very well.
He is a very capable Minister, a dynamic Minister, a Minister running fast trains. But | do not think he will be able to
run the Telecom Department as efficiently as he has been running the Railways. At least, people are having a lot of
misunderstanding. Is it not the duty of this Government to remove that misunderstanding? Please do remove it. | do
not want to say much more than that.

Another point which | would like to mention in this respect is that all these achievements, targets and other things
are being fixed by the Department on the basis of the assessment made by some management information system.
But whatever they did, everything was a failure. Some time | do feel that the Department, by making such
statements, is befooling the people and many a time | find that the management information system has become a
misinformation system, so far as telecom is concerned. This is, unfortunately, the experience of the people of this
country.

Now | would like to advert to some of the problems in my own State, Kerala.

Sir, Kerala is having a waiting list of 6.86 lakh for telephones. If the present policy continues, | do not think that it will
be able to complete this list within the next two or even five years. Every time they say that it will be completed in
the next year. But every time the list is increasing. Tamil Nadu is the State which is having the largest waiting list of
customers with 7.75 lakh followed by Andhra Pradesh with 5.9 lakh and Uttar Pradesh 3.6 lakh. But Kerala is
having a waiting list of 6.86 lakh. It is true that the teledensity, so far as Kerala is concerned, is 4.20 per thousand
people whereas it is 4.24 in Punjab and 4.19 in Maharashtra.

Kerala is the State which is giving really a very substantial amount of foreign exchange to this country by sending
the manpower to the Gulf countries. Therefore, a very special care should be taken by the Department of
Telecommunications as far as Kerala is concerned. But, unfortunately, what is the position? Many a time the
requests from many places in Kerala for new telephone exchanges have not been met with. Even if the telephone
exchanges are given, the old equipment which is being shifted from some other areas is being installed there. This
is really a matter of regret for the people of Kerala.

There is again a lot of statistics given by the Department justifying that achievements have been made in Kerala. |
would say that it is not so in my own constituency. A majority of the Malappuram district is within my constituency,
making, perhaps, the largest revenue after Cochin in Kerala circle. But what is the position? There is not even a
Telephone Advisory Committee for the Malappuram district. Kozhikode, Wynad and Malappuram districts constitute
one area which is a fast-growing place. But there is no Telephone Advisory Committee.



Some of my requests for establishment of telephone exchanges taking into account the people's demand have not
been acceded to.

MR. CHAIRMAN : Please conclude.

SHRI E. AHAMED : Sir, | will take only one minute. | was also waiting as to why you were not ringing the bell as that
is the system. Whenever | speak you are in the Chair and you ring the bell. ...(Interruptions)

Sir, some additional centres for the payment and other things are necessary in Malappuram district. Now they are
only in Malappuram, Tiruvur, Kottakkal, Manjeri and Ponnani in the entire region, and even beyond my
constituency. If even in these centers the people will have to wait in a one-and-a-half or two kilometres long queue.
The people who pay money to the Department of Telecommunications will have no facilities unlike many other
areas. We need more centres for payment. This may please be considered.

We would like to request the hon. Minister one more thing. | do not have the time to go through it in detail.
Therefore, | will say in short. There is a ban for the allocation of funds from the M.P. Local Area Development
Scheme for the construction of the buildings for post offices. In many rural areas the Department of Posts is not in a
position to construct the post offices. The hon. Minister may move with the hon. Speaker for permission so that
Members of Parliament can also allocate funds from this scheme for construction of post offices in rural areas. It will
be very much beneficial.

There is another point. Now there is a restriction for construction as well as sanctioning of post offices that there
should be a distance of minimum four kilometres between two post offices. There is a growing demand from the
people. | request the hon. Minister to reduce this condition to two kilometres from four kilometres.

I have another request to make to the hon. Minister. Now the Members of Parliament have been given the privilege
to sanction 50 telephone connections. But | find that these are not being given in time.

We will have to go from pillar to post. In my district as well as in Kerala, the growing difficulty is that the Department
would say that the materials are not available, the cables are not available and it cannot be given. They would say
this for telephones recommended by us, just like other telephones. So, | would request my friend, Shri Ram Vilas
Paswan to just take some interest in this matter so far as Kerala is concerned because it is bringing foreign
exchange into the country. | hope, the whole House is with me in this regard.

Thank you very much.
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SHRIMATI JAYABEN B. THAKKAR (VADODARA): Thank you very much.

| urge upon the hon. Minister to open the Subhanpura delivery post office at Subhanpura in my constituency,
Vadodara City. This was already sanctioned and there is a long pending recommendation to open it.

The delivery post office which was working for the last 26 years for the people and other offices at Subhanpura
area was closed in 1995 without proper arrangements in this area. There is not a single post office for the last five
years for the population of one and a half lakhs to two lakhs people to fulfil their postal requirements. The closed
post office was shifted to another area where it had already three post offices within a distance of 1.3 kilometres.

It has been shifted to three or four kilometres far away from the entire Subhanpura area.

Arequest was made to the then Post Master General, Vadodara region, that one of the post offices out of the three
in the Sorting Office Building working separately in Subhanpura area, be shifted to some other place in the interest
of the people. The possession of it remained with the Department for so many months even after closing. The Post
office as also the building were handed over to the landlord against the public interest.

After writing a number of letters to the higher authorites and finally to the hon. Minister on 10.09.97, the Department
of Posts sanctioned a new delivery post office for Subhanpura area in March, 1998.

The Post Master General, Vadodara region does not show any interest in finalising the offer received both by way
of advertisement and without advertisement, except to harass the people by only inviting offers on rent for housing
a post office. He also enjoys himself by giving false excuses though the offer of housing a Post Office in the building
found suitable, as per requirements and rent offered less than market rent as per Department guidelines circular
No. 31-27/89 Bldg. Dt. 29.5.92 para (2) & para (3). He is not finalising any recommendation. People are very
annoyed about this. So, | urge upon the hon. Minister to sanction the sanctioned post offices.

Another request for locating the post office in Nizampur area is also with the Department. For that, land has also
been sanctioned by the Corporation. | urge upon the Minister to sanction both the post offices.
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MR. DEPUTY-SPEAKER: Order please.
...(Interruptions)

SHRI RUPCHAND PAL (HOOGLY): This is very important because the Standing Committee has made a scathing
comment on the opening of the gateway.
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SHRI RUPCHAND PAL : | had one thing about the internet service. Which service are you going to provide? Will it
be VSNL, Nicnet or a private operator?

MR. DEPUTY-SPEAKER: Prof. Pal, you know before you speak, the hon. Minister has to yield. He has not yielded.
SHRI RUPCHAND PAL : He has yielded, Sir.
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MR. DEPUTY-SPEAKER: Hon. Minister, please address the Chair. There are no bilateral dealings here.
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MR. DEPUTY-SPEAKER: What about Lakshadweep?
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SHRISONTOSH MOHAN DEYV : | think, the hon. Minister has not heard the hon. Deputy-Speaker.
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MR. DEPUTY-SPEAKER: Andaman & Nicobar Islands, Lakshadweep and Ladakh are the far flung areas where
you have to take special care.

SHRI VAIKO (SIVAKASI): We are thankful to the hon. Minister on behalf of our State Tamil Nadu.
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SHRI E. AHAMED: May | ask one question?...(Interruptions)
MR. DEPUTY-SPEAKER: The hon. Minister is not yielding.
...(Interruptions)

MAJ. GEN. (RETD.) B.C. KHANDURI: May | request the hon. Member to kindly look at the watch...(Interruptions)
We are getting late.

MR. DEPUTY-SPEAKER: Shri Ahamed, he is not yielding, how can you ask a question.
...(Interruptions)

MR. DEPUTY-SPEAKER: There is an established convention that whenever any Member wants to seek
clarifications, the Minister should yield first.

SHRI E. AHAMED: Sir, the hon. Minister is not yielding, what can | do?

MR. DEPUTY-SPEAKER: Then what can | do here?
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MR. DEPUTY-SPEAKER: He is not yielding.

...(Interruptions)

SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): Sir, the Minister's job is to answer our questions. If he does not
answer our questions, it is our duty to remind him about the questions we raised.
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MR. DEPUTY-SPEAKER: He is not yielding.
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MR. DEPUTY-SPEAKER: Shri Prabhunath Singh, please let him complete.

#t I\ e urEaE: § 39 urge adqam 9edl € 6 i dEred 7 19.1.2000 @ 9IEe d9x @ Rl 18,, I SRAHAA #¥e
aﬁmawa%aiﬁqvﬁwﬁam#% s@ﬁm%mﬁaﬁwmﬁgﬁmﬁmﬁmﬁmfﬁaﬁ%wa’s’wg&nﬁamw
TS T G AR S A HRAT BT AH 811, IHD AANGD d B Gl 3R 1 THH SRER Yo Y Gdhdl 8, SAD AGR W a3 5|
IeH gotagiga QU ik Ferfdre dverd Rcher 8Fftl gud FaR @ &1 R 45 I 2, 4 I MRd @1 dafrs dwensit @1, 2
UHE AR @ gadele QU $T 8N 3T gaH 49 TRe R gde Y 8l g6 ove ¥ WK @1 fRder® 51 uxde enftl 5t 59 s
F Fref o, Swd Ry Rurdie da€) ( a@um)

# wREHR TR 3 s fRurdie & 9|

st 9 e ararE s s, St 9 9@ na AR § aRT IReR @ GeeeR @, 98 Td ¢ a€|( @@urm)
MR. DEPUTY-SPEAKER : He is not yielding.

...(Interruptions)
#H IH @ 9HaE @ g6 % 98 Al oF A g wiis Sial dcad wIftd sl dR gadn yan Jafits wrensl, Frofl qen wwerd
I, ﬁfﬁﬁmﬁma%;rﬁ‘ramqam%mmmlmﬁﬁwﬁmﬁmm%ﬁﬁﬁﬂﬁ@m%mﬁ
micated fae| g8 TR & R # 91 e oft e fh sw ST SefuTe e @1 gEH Soeid goN © 3R S@T dgdd Selind tae &
areftr feam s
&€, ( zaur)
MR. DEPUTY-SPEAKER : Please, let there not be a running commentary.

...(Interruptions)
MR. DEPUTY-SPEAKER : He is not yielding.
#t I I AT | S U ae $ Sooted gl © - e | § Jg W 99 HE W@ g 9% 99 NeEn & WY o @ g 8€) ( Zaun)
sft AT WHY TR : ¥ &1 T &€ ( Zau)
SHRI E. AHAMED (MANJERI): Sir, he is not replying to the points raised by the hon. Members. ...(Interruptions)
MR. DEPUTY-SPEAKER : You please hear the hon. Minister.

...(Interruptions)
SHRI MANI SHANKAR AIYAR : Sir, the hon. Minister is not answering the questions raised by me. ...(Interruptions)
S I (@E 9THar T 5 et & @ gihhat) ( @eam)
s1.3da @ e ol oot 2a€ ( Zaum)
1 I A urHarE [ @R A $96 (H-Us @igc Al Sl T g d IS @[ 2 I8 gl R} F T @i dl 37 g3 e B SAER
ea€) ( zgaar)
SHRI SONTOSH MOHAN DEV : If you do not yield, then we will walk out. ...(Interruptions)
MR. DEPUTY-SPEAKER : Hon. Members may please wait.

...(Interruptions)



(At this stage, Shri Sontosh Mohan Dev and some other
hon. Members left the House.)
SHRI RUPCHAND PAL : Sir, we are not satisfied with the reply. We are walking out.
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(At this stage, Shri Rupchand Pal and some other
hon. Members left the House.)
S1. YEy gHe (8 @ g9 g7 JdE ¥ Hqe 78l €, gufit 89 wed @ a1d oee e ® £
2039 T

(Teaverd_S1._YEEY uxire (18 920 $ o -1 el - e 4 afe= = fhan)

ASR oRel (Rarfga) Ha+ s @vgd @ Suene #eigy, §99 Sd[@ G @t fwrd 718l 8, gafay @ §18€) ( @agm)
MR. DEPUTY-SPEAKER : Nothing will go on record except the speech of hon. Minister.
(Interruptions) *

1 IM e urHarE @ W 39y 39 a1 Bl RS W A1 9redi §, 9 38 A1 T8 @ dfhd S Sl q¥ S0 © 6w g9 e &
ar] BN A 9@s TfRe @ o9 AN O Ceftwr, 0w, da sl i @ arv e e, Swet sEE € - wd =i dtgw
I Bt gomerd I A8 & 72 8 ok IS IR Hqu.uAge. &1 FEd @ arp el SuS a1g g S Siunded 3R S I veel &
Xdg i $o A Bl € S A g drert TE ARy offl A < P Argel afdt TE 1 el srovTeer WRa B T qAed ® WiElfhe vy
IR ¥ SR [H-al AT el A A 95 A| BT MEH HAHT H d91 g3, I §SRC H T HAT 81 R AR & o e @, g8 B
7% SoTrol, U U 1 3& 81, @'l W Ar o, 3 M w390 SR oud urw # e offdiee WigaR g9 9T 8, 99 A9 & oY
HH B | ST ATdHE Gl W61 2l TR BT AR Hod Welgd, vae

* Not Recorded.

A U g4 frare €1 SEicEH Tae & didx AN divl Wk WRGR & 9 @ JdIfdd A 81 arell & S99 A9 AagRE &1 A del s
21 3 warge dver apfl @1 it T8 21 9 A8 &1 wHY avare @l 2| gafey g9 Gl 9 79 @910 & 3R wWige dwr agreement &1 giwe
FTHR Ueb AWME Ugel ol MRS & urd 3o S gl 21 S Afyddl & dle Sices Bifvfaferd ik REMe &1 a5dd Sl dHia= & forar
ST 3R S9® d18 e d7er &1 YHHe el sarge d=er &1 gitie gweR 8F & d1e wiearedt sfear fo. &1 IRy $ul tae & agd
frar SErm i spft St 5 A9 o wEt 5 o s g e € R ok v ik vodee Rdeew € 3 g9 IR dlesd & ok
FUAl P A AN 1407 B BN AR opft aF SHS sfAadt IR Bfiea 1000 FRe HERAG €1 9TS A o1 SENGSH 3113 BN, I 31
# 3 i 7wl & &, i e g e & & si uw Reror sixee @1 gl

JuTens "Gy, IHH U vedTe Mt 8, S I .Sl 8| ey # werer € 5 oW i e 7 i et & Haw | S 9T ¥
I IR & Hder 7 IoTE € S BIE 9 TE 2 R g9 A B @ B A wq g 2l

Suezer off, R @gad @R urgew A, Rt # S@@ o arean o, Wife d SIfw wem 6 sEi-aw $ A ag@ 7 e e
wma’ra#rm% Wma%%'@méﬁmmm WWWWW%IWWW%WWE%?&&WGH Eal
AT IS, a%wﬁaw%llm%#reﬁw FT FIaRe R T ) F fea d 78 s argm | -\ vl 3 we9R
m%\mwmﬁﬁwﬁm%ﬁmﬁdw FRAE HIAT FTeT g

A ArET q@ oft, ©l. eeEREer uigm ofl, w9 g arer oft 9@ g v oft @ avel, § woft &1 emard €1 F Hawr A o 9redn € oife
mﬁ%lwgﬂaﬁ%ﬁrxﬁﬁaﬁt{q a%%wmaﬁ?aﬁmﬁswdﬁ BT TATBIE 8l 7T, SHar Wl H efierell 8, cexardl 3R uarferand
& dfa § WTeTie 8 dujsid ofax $ WaTd SO, ¥ 3@ # o1d & Wl 7 fuedt R @ wa ara ag H TE et 8 gqrev @ 3o #
STHER B A DT AIUGS ALl fo@n 9= =1fRy, anfe od aral w asf 9« gsl

# Far @rEal § f6 98 AW AWen sfddl AR HATAd &1 T8l ¢l FAH [ A1 e 81 ARER ST B S8 WSl B B 2l . (F@uH)
BN AMcis & wneft diel, S weiter & Hdu § @e o1 5 9% avl 9 el do1 g 81 49 S wg gamn o ok o@ v S
ared § b ugel Wel € gar o An o, Aifth g Se araw wR e @ ofk SWe e 9hd! ueRead Mt ArTels A 81 A 81 4f g W
& 5 e e oiR SR ®1 et agd Wi &= 2

IUTE] Helqd, SUAYR ¥ TH.UH.U, SLELUH. Pl dqeidy, Ue B Ui a¥ & of.ud. o g1 wr qfte Aifkd oft 3 sfiwroht s oRar &
Hdu # Fe1 5 1500 A5+ AT AN A WE €1 89 DI H 6 6l QT veven smaw Afh wY iR Wel g9 Sd gel o1 A rfreerd A
HHAN SIS W UTY ST AT 30 A § HIdiel HW g¢ U A I8 et 2 drarg &1 S|



IUTETE HElgd, VAT THTE Sft T M| I=H HeT o fF 396 RAT H SAHE gaadS e TR W BT T8 Bl 2 H ITH AT Bl
areat € & a8 97t weR 8, 3 90 o2 6 fEr @ srE-agwen 3t Ry de o @ife & cftem ey § aa # wHaRal & em ww
& R 78 H1 AR T a9 99 6 FaR & s - Sefte gl § Frika w® R 97 gR-ge 3 99|
femTae @ & TR A Wide 7eE} (68 off 71 AR Sefie a9 @ ar § del| § 97 gard diedl g 6 e AR @1 Re| s o1 '
g1 TH A1 Uh a1 10 B9R B Reld H1 3R 30Tl ql U @@ 1| §9 9HR ¥ & Al § W'AR Celp &1 R @R ail| S9s a9
Fae QoM & fory Gag & ar # $21 @ SNl & ar | $el, Ras IR 44 ugd & < 3|
IuTene Heled, Sl @ | @t 7 SABE @ Hdg # BEl| Aal @ B Bl 50 H DY 100 FHIA Bl @1d Hell oW T 83 gU 9,
wiiR |rEd A e & 8 6 50 I @@y 100 &R @1 9, & SHE H1E ImuRy e 2| g oAl fra Sl d 8w @' R d, AAfeA
e g9 a/d B Hel 6 wfier &1 9W oy @ik den gar & oy, a8 @@ gan et afe fie aw @ 99 apen @ Hdy 2, A g9 99
e # BIg amaRy 7E 2 P Rawa 78 2, &9 Sus HW |t 7T G F e F Aaga v @ w e Al
I9® 1Y gaR U AR &1, A FedE e w5 30 g € F w4, @1 2 99 e § B v T 2
wadta o = (st wetg werom) 0 e Wa wiwen o @ § 5 Aarge Sfter @Y waw # T ardd
st w9 Qe arHaE: &, 6 ard 81 78 e ard @t 8, 5@ BREET o 2iar 8, O Ha 6iES o od € SR 9@ WY a9 & FaTel AT B,
d wEd € B a1 A1y € SR gEN @ forg wEd € 5 7 O 3= A @ 21 e S A &Y, w6 a5 3 PIs Rawa A8 81 g A o
IRER A €, Hel 9F 89 ar @Ry va § 9| R &9 a1 i € 89 am 9991 & gEse &1 99§l
o4 g9 el [ 2000 S B EH CellIT <91 A1 gL SellwiE <@ €, A1 1 g) bRal &) g}ty A9 del [ gHal PIy smufiy @l 8 3R
#9 wliex ATge & Aleia J STa @97 ¥ 99 9T ¥ 98 340 gU 1 A9 99 del 6 & @Ig amufey AE & iR w9l orar & & vt wea @
A 3 3Ig amf TE 8
IUTEHE HElgd Y UH Gd ATH! 1 2

&€, ( zaur)
IUTEnE HeElqd : 3ue wewil @ Hwl Rrara av urd o €1 81 S A aiaw fafer ok W @ an 7 worde oft R 2l

&€, ( zaur)
IUTEIE HEIQH : T AR $1 I§ Hel ¢ (& ofEs fAfert 2 &) goie @ a8 dca 7@ & @ gafaw e &1 ¥e 78 gonl gus w-wry
319 I Fars oft @ €1 U €SS B Al dH derdl edl 8l A P goa ¢, uiferardel armad ffey e of 7' 33 € 5 awd
& e & fafer &1 ve Rrege dew Zet a=man o |

# W\ Qe grHar @ gaH g1 SISl T8 € sl Sin Sy 81, g9 d9 B <11 8F TTEd @ b daR e uiferanie € TEl afes
G‘Hﬂmqﬂﬁa@r Waﬂéﬁm@a?ﬁlﬁﬁﬁﬁmmmﬁmﬁaaﬁm@ma@aa@ﬁﬁéﬁ@?ﬂ%lWWWmmﬁfmﬁzaﬁ
a, Fﬁﬂ\mﬂﬁwmﬁﬁqﬁﬂﬂﬂﬁﬁmglﬁgﬁﬁ}ﬁgl

IuTesl Helgd : ffl @1 W o) @ v &1 faw s smn 2

st I e urHarE @ FR O e R T8 @ 6 e el &1 fd W w7 d) g9 e W Sure sae € e A § g swat
qfTei A AT BAR STThER | o™ &Y Fdd & | AT AR T 9rax Y&l 6 3y |/ o) &1 a€, ( @agr)

IUIEHE Helgd © # AT% $HA DI a1 T8 B8 @ gl

#t I A arEanE @ Al suE S gEe & 6 suer deadic v & fag ve dRdl @a < s a€) ( zagm)

IuTEAE Heled A7 Ag dEl ¢ 6 Rywe deadic & oy va #reer gER wien S|

st T e urHaE @ Giare ok wfiex 9Ed 3 aeda s iR o A # dw frerm, sue qarfas & s s

Ppax Afaay b7 § & fide smuat a@si Il 100 ey @t @ 9@ 31 oY dida dia &< aifay | &€)( 2@am)

I e urEaE @ e A gee G 8 S99 3 et @9 89 iR & 9 ofue ®81 {6 50 Seae @1 g 100 B al g6
wel foh A avh @ € i g & Mt S| g e |igg a1 e ok B #1E Rawa w8 81 Wel d6 g8 E9R BT Har] Wi HR B
@l @rd &, o1 aiferaris) srhad fAfeer wige 78l 49 € gl gud 3Ig Arufdy FE 8, 3R A gHahl formey A & | &F AR &l

PR JfaAw fHe @ e &l & 100 fFarfier $1 g & dled ofd & forg H3 &€ ( @aurE)

IUTEAE HElgA © e T &l W@l 87

st sy (& wEe o, o wEe ared &1 &€ ( =aumnE)



i wHig " : § S gEdl g B gadl 1w o | a€) ( Zagm)

st I @™ arHaE ;3w o W ¢ F nfed ffrey @ iRwa @ oo w8 O G 8 1 F 89 o @ @ e ol o 3
wem 5 &9 & ot | & w@reft 9 o orar €1 #f 19 R Sft 9 aradid @t se-Eeik & g areft &€, ( @aumE)

Sutens Helgd @ it Ay 7 urdifite faan gon @ gwfery sy wwra &Y
&€ ( Zaur)

st o e urEar @ FsTor St onfe Ay &1 F AW o aar g1 A gE, IHeTd Siadd, UE.GE. TarHfAasn, [ftn e aER €
3. uTvSy oft, 3nfE wa Wil w1 A agd-agd uarE < §| A o1 g8 ST} 3R HE UIE] UArE 1 Sl Bl &l g

&€ ( Zaur)
SHRI S.S. PALANIMANICKAM : What about MTNL, Chennai?

i I e A R U Rl 3R 918 & g duA.ue. @1 9N @il 2| 918 @1 M el 9 o=t @1 wer €1 That much | can
say. saferg & 919 7 tA.&.9.0q. SR A1.qA.UA.9e. 70 ad1gd | 89 HH D WHHA B S&@d © 3R a3 &I Whid, g9 ¢ AFReR g9a)
€l we1 @y & it is better than MTNL, Delhi.

g1 W@l & Wi A g Wit Wil @1 aga-dga gae S a@redn gl
A3 M ® b 3y RAfgd & I B BT de HAE
MR. DEPUTY-SPEAKER: | shall now put all the cut motions.

...(Interruptions)

. AT f&g vad (31eR) @ gER T8 S 13-ufEy € O WRd WRER & A8 Uofidd € IR a€ IHEN &1 AT B S W@ 218€) (
aur)

MR. DEPUTY-SPEAKER: Shri Rawat, he has already answered that. You are a senior Member. Please sit down.
...(Interruptions)
w. I fHE wEaE wegy, smo wer o 5§ IR S 4l
MR. DEPUTY-SPEAKER: Nothing will go on record now.
...(Interruptions)
MR. DEPUTY-SPEAKER: | shall now put all the cut motions to the vote of the House.
The cut motions were put and negatived.

MR. DEPUTY-SPEAKER: | shall now put the Demands for Grants relating to the Ministry of Communications to
vote.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the Fourth column of the Order Paper be granted to the President, out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the

year ending the 315t day of March, 2001, in respect of the heads of Demands entered in the Second
column thereof against Demand Nos.11 to 13 relating to the Ministry of Communications."

The motion was adopted.
2053 hours
The Lok Sabha then adjourned till Eleven of the Clock

on Wednesday, April 26, 2000/Vaisakha 6, 1922 (Saka).






